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 They  do  pot  show  as  much  Interest  asI
 thought,  the  subject  would  evoke  ,in  this
 country.  But  I  have  requested  the  Gajen-
 dragadkar  Committee  to  complete  their
 labours  as  quickly  as  possible  ;  in  fact,  I
 have  told  them  that  it  is  Shri  Madbu
 Lsmaye’s  Bill  and  I  cannot  indefinitely  tell
 him  that  the  Committee’s  report  Js  coming,
 I  would  Ike  to  inform  Shri  Madhu  Limaye
 thal  ॥  has  created  a  distinct  impression  on
 Justice  Gajendragadkar,  I  hope,  the  Com-
 mittee’s  report  would  be  available  by  the
 end  of  July  after  which  the  matter  will  be
 taken  up.

 I  think,  I  have  answered  all  the  points
 and  I  do  not  want  to  make  any  general
 points,  I  want  to  conclude  by  saying  that
 this  University  Grants  Commission  (Amend-
 ment)  Bill,  which  will  now  become  an  Act,
 usher  in  a  new  era  of  academic  development

 {in  the  field  of  our  education,

 MR,  DEPUTY-SPEAKER!  The  ques-
 Hon  is  :

 “That  the  Bill,  as  amended,  be  pas-
 sed  मन  हक

 The  motion  was  adopted.
 MR.  DEPUTY-SPEAKER:  We  now

 take  up  the  Private  Members’  Business,
 We  have  encroached  upon  this  Private  Mem-
 bers’  buciness  which  is  a  very  precious  right
 of  the  hon.  Members,  and,  I  think,  we  shall
 extend  it  by  I5  minutes  at  the  end.  Shri
 Randbir  Singh,

 SHRI  C.  K,  BHATTACHARYYA  :
 Before  this  discussion  begins,  I  may  make
 a  request  to  you.  My  Resolutlon  comes
 next,  I  may  be  given  two  or  three  minutes
 at  the  end  to  move  my  Resolutlon,

 5.5  brs.

 COMMITTEE  ON  PRIVATE  MEM-
 BERS'  BILLS  AND  RESOLU-

 TION

 Sixty-THinp  REPORT

 SHRI  RANDHIR  SINGH  (Rohtak)  '
 I  beg  to  move  §

 Problems  of  W.  Bergal  (Res.)
 “That  tnis  House  do  agree  with  the
 Sixty-third  Report  of  the  Committee
 on  private  Members’  Bills  and  Reso-
 lutions  presented  to  ihe  House  on  the
 l3th  May,  1970,"

 MR,  DEPUTY-SPEAKER  :  The  ques-
 thon  fs  ;

 “That  thls  House  do  agree  with  the
 Sixty-third  Report  of  the  Cowmittee
 on  Private  Members’  Bills  and  Reso-
 lutions  presented  to  the  House  on  the
 3th  May,  1970,"

 The  motian  was  udopted.

 35.6  brs.

 RESOLUTION  REi  ECONOMIC
 AND  SOCIAL  PROBLEMS  OF

 WEST  BENGAL—Conid.

 MR,  DEPUTY-SPEAKER  :  We  shall
 now  take  up  further  consideratton  of  the
 Resolution  moved  by  Shri  Indrajit  Gupta,
 Shri  Indrajlt  Gupta  to  continue  bis  speech,

 SHRIMATI  ILA  PALCHOWDHURI
 (Krishnager)  ;  I  have  an  amendment  to  the
 Resolution,  It  bas  been  circula'ed  also,

 MR.  DEPUTY-SPEAKER:  That  you
 can  move  after  his  speech  fs  over,

 SHRI  INDRAJIT  GUPTA  (Alipore)  ;
 Mr.  Deputy-Speaker,  Sir,  althcugh  the
 Miolster  iIncharge  is  busy  some  other
 confabulations  at  the  moment,  for  the
 benefit  of  the  House,  I  would  lke  to  read
 out  the  text  of  the  Resolution  which  I
 moved  on  the  last  occasion,  It  reads  4

 “This  House  Is  of  opinion  that,  tn
 the  admlfolstration  of  West  Bengal
 uoder  President's  rule,  Government
 should  glve  top  priority  to  solution
 of  urgent  economic  and  social
 problems  such  as  land  reform,
 unemployment,  refugee  rehabilitation,
 development  of  Calcutta,  etc,”

 Now,  I  wish  to  make  ft  quite  clear  at
 the  very  outset  that  I  do  not  harbour  the
 slightest  iNusion  that  the  preblems  which  |
 propose  to  highlight  can  be  tackled  by  the
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 administration  undér  President's  rule.
 These  problems  could  not  be  tackled  by
 the  Congress  Government,  successive
 Congress  Ministries,  during  the  last
 twenty  years.  In  fact,  these  problems  were
 aggravated  throughout  that  perlod,  There-
 fore,  until  another  democratically-elected
 Government  comes  back  to  power  in  West
 Bengal,  I  do  not  feel  that  there  is  much
 Hkelhood  of  these  problems  being  tackled
 in  an  effective  or  serlous  manner,
 Nevertheless,  the  reason  for  my  bringing
 forward  this  Resolution  fs  that  we  find,
 although  It  Is  new  practically  two  months
 since  the  imposition  of  President's  rule,
 the  blg  burcaucrats  who  have  been  appolnt-
 ed  as  Advisers  to  the  Governor  and  Gover-
 nor  himself  seems  to  be  more  concerned
 with  thelr  own  dispu'es,  thelr  own  service
 dispu:es,  jealousfes,  and  thelr  own  rivalries
 regarding  who  should  be  promoted,  who
 should  be  demoted,  who  should  be  transferr-
 ed,  who  should  be  taken  to  task  and  so  on
 and  so  fourth.  They  are  more  interested  in
 these  petty  matters  than  In  dealing  with  the
 problems  which  affect  the  Hves  of  the  vast
 majority  of  the  pcople  In  West  Bengal.
 Therefore,  |  have  felt  it  necessary  to  bring
 this  Resolution  before  the  House  In  the
 hope  that  sufficient  public  opinion  both
 inside  this  House  and  outside  can  be  creat-
 ed  to  bring  about  pressure  upon  the  ad
 ministration  so  that  they  can  at  least  be
 compelled  to  devote  attention  not  to  petty
 matters  but  to  those  matiers  upon
 which  the  future  of  the  whole  State
 depends,

 These  problems  which  I  propose  to
 mention  In  the  brief  time  at  my  disposal
 are  problems  which  are  all  very  long-stand-
 ing  and  they  are  problems  which  have
 accumulated  over  the  last  two  decades,
 They  have  nothing  to  do  specifically  with
 the  two  brief  perlods  of  the  United  Front
 rule  that  we  had  in  West  Bengal.  I  would
 like  to  remind  the  House  that  fn  the  last
 22  years,  except  for  a  period  of  22  months
 and  that  too  In  two  instalments,  there  has
 only  been  the  Government  of  one
 party  andthat  fs  the  Congress  party.
 For  22  months  out  of  the  22  years  there
 were  brief  spells  of  non  Congress
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 Ruke,  The  problem  that  I  wish  to  highlight
 here  are  problems  which  have  been  accumu-
 lating  over  the  years  and  which  are  deep-roo
 ted  maladies  and  |  hore  that  the  other  Mem
 bers  who  will  take  part  in  this  discussion
 will  deal  with  this  problem  from  that  polnt
 of  view  and  not  try  to  make  political  capital
 out  of  it  by  saying  that  something  has  been
 created  by  the  United  Front  or  not  created
 by  the  Congress  because  these  are  not  those
 types  of  problems  which  I  wish  to  deal  with
 nor  far  that  matter  does  the  solution  of  these
 problems  leave  conditional  on  the  question
 of  law  and  order,  Because  thls  is  the  purpose
 of  one  amendment  which  I  find  the  hon,
 Lady  Member  over  here  proposes  to  move,
 The  purpose  of  that  amendment  Is  that  until
 law  and  order  is  restored,  until  proper  con-
 diudions  of  law  and  order  return,  nothing
 can  be  done.  That  is  the  pre-condition,  but
 the  maladies  that  I  am  polnting  my  finger  at
 have  been  there  for  the  last  20  years  when
 there  was  perfect  Jaw  and  order  under  Cong-
 tess  dispensation  and  when  there  were  no
 Naxalites.  So  why  were  not  those  problems
 tackled  then  7  |  would  beg  of  you  and  beg
 of  the  Members  of  the  House  not  to  mix  the
 issue,  At  the  same  time  I  do  not  want  to
 belittle  the  importance  of  he  law  and  order
 problem.  But  that  would  be  a  separate  dis-
 cussion,  For  a  long  time  the  idea  was  moo-
 led  round  that  the  only  way  to  keep  law
 and  order  is  to  get  rid  of  the  Untted
 Faont  Government  and  bring  about  Prest-
 dent’s  rule  and  every  body  would  leave  a  sigh
 of  rellef,  Now  we  can  see  all  arcand  what
 is  happening  there,  The  sltuation  has  become
 much  worse,  The  President's  rule  and  the
 bureaucratic  advisers  and  the  Governor
 are  not  ipso  facto  magicians  to  restore  law
 and  order,  Tue  problem  Is  much  more  deep-
 rooted  and  if  we  do  not  look  at  that  way,  it
 will  be  like  the  ostrich  burying  its  head  in
 the  sand,

 Therefore,  the  main  point  of  my  resolu-
 tlon  ist  I  wish  to  polnt  out  that  it  ds  the
 Central  Government  which  cannot  evade  its
 overall  responsibility  for  the  neglect  and  for
 the  decay  of  West  Bengal  which  to-day  Is
 bursting  forth  in  asort  of  a  accumulated
 crisis,  The  only  way  in  which  the  Congress
 can  come  back  to  power  In  Bengal  is
 through  Preside  t’s  rule.  The  only  way
 they  can  ru'e  Bengal  fs  President’s  rule,
 There  I3  no  other  way  for  then  to  rule,
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 They  are  finished.  Therefore,  now,  to-doy,
 when  they  are  ruling  directly  from  Delhl!
 through  the  Governor  and  his  Advisers,  I
 wish  to  focus  their  responsibility  for  the
 state  of  affalrs  under  which  West  Bengal  Is
 groaning  and  the  people  are  suffering  un-
 speakable  miseries.

 First  of  all  I  would  like  to  very
 briefly  just  narrate  certain  facts  which  are
 not  disputed,  but  mainly  for  the  benefit  of
 hon.  Members  who  do  not  come  from  my
 State.  It  is  necessary  to  remind  them  what
 the  overall  picture  Is  like.

 A  report  of  the  United  Nations  has
 recently  pointed  out  that  600,000  people  live
 on  the  pavements  of  Calcutta.  They  have
 no  shelter  whatsoever  and  half  of  the  total
 population  of  the  clty  lives  In  slums.  These
 slums,  as  everybody  knows  who  has  secn  the
 conditions  of  these  slums  In  Calcutta,  are
 the  breeding  grounds  not  only  of  physical
 diseases  of  all  kinds  but  also  of  various
 kinds  of  crimes  and  vices,  The  largest
 number  of  educated  unemployed  are  to  be
 found  in  West  Bngal.  We  all  know  that
 the  majority  of  the  job-seekers,  particularly,
 those  who  come  from  the  educated  middle
 class  do  not  like  to  go  and  register  their
 names  at  the  employment  exchanges,  A
 very  small  fraction  of  them  do  ft,  On  3lst
 December,  1969,  it  was  found  that  ‘1,82,000
 such  people,  that  Is  educated  people,  were
 on  the  live  registers  of  the  Employment
 Exchange  there,  It  ts  the  highest  for  any
 State.  Next  In  order  coms  U,  P.  Kerala,
 Maharashtra,  Bihar,  Tamil  Nadu,  Mysore,
 Andhra  Pradesh  and  so  on,

 Out  of  these  1,82,000  people  registered
 on  the  Employment  Exchange  registers
 6,422  were  engineering  graduates  or  engi-
 neering  disploma  holders  and  43,418  are
 classified  as  craftemen  or  techoiclans  or

 ‘craftsmen  of  various  kinds.

 Then,  Sit,  as  everybody  knows,  there
 has  been  a  fresh  influx  recently  of  displaced
 persons  from  East  Pakistan.  Upto  the
 17th  of  last  month,  it  was  calculated  that
 between  25,000  to  30,000  people  at  the

 ‘minimum  have  crossed  over  the  borders,
 ‘The  point  |  wish  to  make  out  is  that  It
 would  be  wrong  to  imagine  that  It  is  only
 the  refugees  from  East  Pakistan  over
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 the  years,  have  been  swelling  the  popula-
 lation  in  Calcutta—  West  Bengal.  If  one
 takes  the  total  figure  of  tmmigrants  into
 West  Bengal,  then  one  finds  that  between
 95]  and  I96I,  only  29%,  of  these  people
 came  from  East  Pakistan  as  refugecs,  Out  of
 748,000,  peopie  who  came  into  the  State
 during  those  ten  years,  50%  came  from
 the  other  States  of  India.  I  do  not  say
 this  in  any  kind  of  parochial  spirit,  I  am
 Proud  of  the  fact  that  in  Bengal,  no  such
 Movement,  similar  to  the  Shiv  Sena  In
 Bombay,  has  been  started,

 We  are  proud  of  the  fac;  that  our  States—
 our  great  city  of  Calcutta—has  the  means  of
 livelihood  and  Js  giving  employment  to
 people  coming  from  all  over  the  country,
 But,  |  must  point  this  out  that  in  a  city  of
 a  population  of  7.5  millions  where  there
 are  42  persons  per  acre  in  the  metropolitan
 district  and  300  persons  per  acre  withlo  the
 Calcutta  Corporation  area  there,  we  do  find
 that  at  least  5094  of  the  people  are  from
 outside  the  State.  Im  the  textile  industry,
 58%  of  the  workers  are  non-Bengalis;  in
 the  jute  mills,  9%  of  the  workers  are
 non-Bengalis  and  in  engineering  industry,
 47%  of  the  workers  are  still  non-Bengalls.

 It  has  been  calculated  that  in  ‘1961  an
 amount  of  Rs.  28  crores  was  remitted  from
 Calcutta  by  money  orders  to  other  States,
 That  ls  the  amount  which  the  peop'e  from
 other  States  who  are  remitting  moncy  back
 to  their  homes  came  to  Rs,  28  crores.  What
 I  wish  to  point  out  is  that  Calcutta  city  and
 the  surrounding  Industrial  area,  can  not  In
 any  sense  be  regarded  as  a  pecullary  Bengali
 city  or  Bengali  problem;  it  isa  national
 problem;  it  is  a  national  city  and  it  has  to
 be  looked  at  and  tackled  in  that  way,

 I  regret  very  much  to  say  that  though
 Ido  not  want  to  dilate  on  this  at  the
 moment  that  In  recent  years,  there  has  been
 atendency  which  has  given  great  deal  of
 bitterness  and  compialnt  im  Bengal  that
 while  we  are  providing  employment  for  so
 many  lakhs  of  people  from  other  States—
 it  4s  thelr  right  that  they  should  get  employ-
 Tnent  there—there  has  been  a  growing  ten-
 dency  fn  receat  years  that  in  many  concerns,
 particularly  commercial  and  mercantile  of  ice
 concerns,  which  are  owned  and  managed  by
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 non-Bengalls,  to  replace  Bengall  employees
 by  non-Bengall  employees.  I  am  sure  any
 body  who  Ilves  and  works  in  Calcutta  knows
 that  this  causes  a  great  deal  of  bitterness,
 You  cannot  do  away  with  the  human  psy-
 chology.  They  feel  that  when  they  are
 giving  employment  to  so  many  people  from
 all  over  the  country,  at  least  these  Bengalis
 who  are  la  employment,  should  not  be  dri-
 ven  out  and  replaced  by  non-Bengalls.

 Sir,  between  95]  and  ‘1961,  the  growth
 fo  population  in  West  Bengal  was  of  the
 order  of  32.8%.  Only  one  other  State  in
 Indla,  that  Is,  Assam,  can  show  a  higher
 figure.  The  all-Indlan  average  of  the  growth
 of  population  in  these  ten  years  was  2!,5°%,
 In  Bengal  it  was  32.8  per  cent  and  precisely
 in  this  period,  the  employment  in  the
 factories  in  Bengal  Increased  by  less  than  5
 percent  whereas  in  the  same  period  It
 increased  in  Maharashtra  by  45  per  cent  and
 in  Gujarat  by  30  per  cent.  Upto  the  3l
 March  1958,  4.I7  lakhs  of  refugees  had  come
 over  from  E,  Pakistan.  As  you  know,
 there  are  schemes  for  settling  them  to
 various  parts  of  the  country,  Despite,  out
 of  these  4]  lakh  refugees—the  figure  Is  of
 958—3I  lakhs  still  remain  In  West  Bengal,

 Then  I  wish  to  point  out  that  while
 we  are  all  ॥  favour  of  there  being
 equitable  distribution  of  growth  of  industry
 and  balanced  development  in  the  country,
 backward  areas  should  be  brought  up  and
 so  on.  West  Bengal  has  been  wrongly
 described  as  being  over-industrialised  and
 developed,  This  is  the  language  used  and
 argument  trotted  out  In  the  past  to  put
 forward  the  claims  of  ceriain  other  parts  of
 the  country,  But  I  would  like  to  remind
 you  that  at  one  time,  many  many  decades
 ago,  the  great  advantage  West  Bengal  had
 was  its  proximity  to  the  coal  and  fron  ore
 bealng  areas,  This  was  the  biggest  advantage
 industry  had  in  West  Bengal.  That
 advantage  is  lost  now  because  subsidies  on
 coal  have  been  granted  In  every  other  State
 and  at  all  rallheads  today  there  is  a  uniform
 price  for  fton  and  steel.  Therefore,  that
 advantage  which  once  existed  no  longer
 exists,  If  one  studies  the  question  more
 deeply,  one  will  find  that  it  is  only  Calctta
 and  {ts  Immediate  neighbourhood  which  can
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 be  described  as  being  developed  areas,  58
 per  cent  of  the  State's  total  income  comes
 from  Calcutta  and  the  surrounding  areas, 83  per  cent  of  the  factory  employment  is
 found  In  Calcutta  and  the  surrounding  areas
 78.7  per  cent  of  the  Industrial  incomes  comes
 from  Calcutta  and  the  surrounding  areas.
 But  the  rest  of  West  Bengal  is  backward,
 utterly  backward,  neglected  and  poverty-
 stricken,  This  must  not  be  forgotten.

 There  is  a  big  development  potential  in
 the  whole  of  N.  Bengal  on  the  other  side  of
 the  Ganga,  But  nothing  has  been  done  upto
 today  to  develop  N.  Bengal,  Even  I  would
 say  the  people  of  N,  Bengal  are  living  under
 the  perpetual  menace  of  recurring  floods
 and  the  havoc  and  devastation  caused  every
 year  {n  some  part  or  other  of  N.  Bengal  and
 this  problem  has  not  been  seriously  tackled
 on  any  long-term  basis  by  the  Central
 Government,

 Then  there  Is  the  question  of  Calcutta
 port.  I  have  no  time  to  go  Into  detalls,
 On  the  22nd  of  last  month,  thn  Chairman
 of  the  Calcutta  Port  Trust  made  a  statement
 saying  that  the  port's  capacity  is  grossly
 under-utillsed,  an  insufficient  number  of
 ships  are  coming  in  and  the  labour  employed
 gets  work  for  only  45  days  a  month,  We
 all  know  the  reason  for  this—the  decline  in
 the  state  of  the  pert  and  the  river.  For  that
 we  have  been  told  over  years  that  steps  are
 being  taken.  The  question  of  Farrakka
 comes  up  in  this  House  every  now  and  then,
 But  one  must  understand  that  the  whole
 future  of  Calculta,  which  means  the  future
 of  Bergal—and  the  future  of  Calcutta  also
 means  the  future  of  the  hitherland—depends
 on  speedy  and  efficient  execution  of  the
 Farrakka  Barrage  Project,  There  we  know
 we  are  lagging  far  behind  schedule.

 Not  only  that,  I  would  remind  the
 Central  Government  that  one  Farrakka
 Barrage  Is  not  going  to  cure  the  problem  of
 the  dylng  river.  Along  with  that  a  matter
 which  has  been  emphasised  repeatedly  by
 competent  engineers  is  that  a  sufficiently
 large  outlay  must  be  provided  for  the
 training  of  the  various  rivers,  tributaries
 flowing  into  the  Hooghly,  Unless  those
 rivers  are  trained,  deepened  and  widened,
 there  Is  no  possibility  of  this  river  belong
 resuscitated.
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 l  read  a  disturbing  bit  of  news  In  the
 papers  the  other  day,  I  do  not  know  whether
 {t  is  correct  or  not,  that  there  are  some
 schemes  belng  mooted  by  the  Blhar  Govern-
 ment  and  the  U.  P.  Government  to  develop
 certain  projects  In  their  territory,  where  the
 Canga  flows;  and  this  report  says  that  unless
 there  is  proper  over-all  plaoinng  and  co-ordl-
 nation  there  is  a  likelihood  that  such  projects
 In  U.P,  and  Bihar  might  tap  the  water  of  the
 Ganga  and  draw  away  so  much  water  that
 the  orlginal  purpose  of  the  Farakka  Barrage
 might  be  nullified  and  negated.  I  hope  the
 Central  Government  will  look  into  this
 matter,  Otherwise,  we  might  find  ourselves  In
 the  end  utterly  frustrated  even  after  the
 completlon  of  the  Barrage,

 Everybody  who  has  been  to  Calcutta
 knows  the  condition  of  the  sewage,  the  draln-
 age,  the  water  supply  and  so  on,  During
 1970-71,  88  far  as  I  could  find  out
 a  sum  of  Rs.  3  crores  only  has
 been  allocated  for  these  problems,  while
 think  that,  ata  conservative  estimate,  at
 least  Rs,  0  crores  Is  needed  for  thls  year,
 This  is  quite  apart  from  the  requirement  of
 housing,  transport  and  so  on  which  are  all
 in  a  chronle  condition,  The  Calcutta  Carpo-
 ratlon  have  been  pleading  with  the  Central
 Government  for  some  time,  and  recently  also,
 for  at  least  allowing  them  to  have  the  advan-
 tage  of  an  octroi,  whlch  Bombay  enjoys,
 Bombay,  I  think  makes  Rs.  0  crores  out  of
 octroi,  but  up  till  now  the  Government  of
 India  has  not  conceded  this  request  of  the
 Calcutta  Corporation.

 Leading  Industrialists—the  quotations  are
 with  me,  but  I  do  not  want  to  take  the  time
 of  the  House—from  Birla  to  Singhanla,
 Bhaskar,  Mitter  and  so  many  people,  are
 continually  say  that  at  least  an  amount  of
 Rs.  00  erores  Is  required  per  anoum  for  the
 all-round  development  of  Calcutta.  I  do  not
 koow  where  this  money  is  going  to  come
 from,  but  if  Calcutta  {fs  to  be  considered  a
 cational  city,  every  possible  source  must  be
 tapped.  After  all,  Calcutta  Is  one  of  the
 biggest  banking  centres  of  this  country.  The
 banks  have  been  natlonalised  and  we  are
 going  to  pay  quite  a  sizeable  amount  as
 compensation  to  thelr  shareholders,  J  would
 ike  to  know  from  the  Government  whether
 they  have  at  all  given  thelr  mind  to  this
 question,  whether  the  sharholders  of  the
 banks  should  be  given  compensation  not  {a
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 cash  immediately,  but  in  bonds,  so  that  at
 least  a  portien  of  this  compensation  money
 could  be  utilised  for  the  development  of
 Calcutta,

 i892  (SAKA)

 Thirteen  of  the  textile  mills  in  the  State
 are  lying  closed  out  of  42,  Fourteen  thousand
 textile  workers  are  out  of  work  because  of
 this,  Thirty  per  cent  of  the  capacity  Is  lying
 idle,  Many  suggestions  have  been  made  for
 the  re-opening  of  these  mills,  even  by  the
 Chairman  of  the  Begal  MIll  Owners’  Asso-
 clation,  One  of  the  textile  units,  the  Beoga-
 lakshmi  Mills,  could  bo  opened  at  once  if
 only  tha  Central  Government  is  interested  in
 it,  The  United  Front  Ministry  had  sanction-
 ed,  Rs,  28  lakhs  towards  tle  re-opening  of
 this  mill,  What  Is  required  Is  the  pari  pasu
 grant  from  the  NIDC,  but  up  till  now  we
 have  been  knocking  at  thelr  door  in  vaio.
 Nothing  is  forthcoming.

 Even  the  State  Textile  Corporation  In
 Bengal  which  was  supposed  to  tackle  the
 problem  of  re-opening  these  mills  has  not
 seen  the  light  of  day  up  till  now,

 These  problems  have  accumulated  over  the
 years,  West  B:gal,  I  am  bound  to  say,  has
 been  shabbily  treated  in  the  matter  of
 Plan  out  lays  and  plan  allocations,
 Under  the  Fourth  Plan  outlay,  West
 Bengal  is  given  Rs.  322  crores  compa-
 red  with  Rs,  898  crores  for  Maharashtra
 and  Rs,  454  crores  for  Gujarat,  I  can  quote
 many  statistics  to  show  that  over  the  years,
 as  investment,  employment,  number  of
 factories,  etc,,  in  the  Western  part  of  the
 couotry  have  gone  up  at  a  rapid  rate,  there
 has  been  a  corresponding  decline  in  Cal-
 cutta  and  West  Bengal.

 Then,  I  came  briefly  to  the  question
 of  Calcutta  city  Itself,  One  of  the  impor-
 tant  problem  is  regarding  transport,  I  just
 want  to  remind  the  Minister  about  it,  I  do
 not  want  to  go  Into  detail  as  has  been  dis-
 cussed  recently  in  this  House,  As  far  as
 l  bave  been  able  to  understand  the  inscrut-
 able  working  of  Mr,  Gulzarilal  Nanda’s
 mind,  the  net  outcome  is  golng  to  be—It  Is
 my  apprehension  —we  shall  have  niether  a
 circular  rallway  nor  a  suburban  dispersal
 line  por  what  he  calls  mass  rapid  transport
 system.  For  the  first  time  he  has  stated
 clearly  what  we  never  knew  before  that
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 there  never  was  a  plan  nor  was  there  any
 approval  fora  circular  railway.  He  says
 there  was  a  plan  fora  suburban  dispersal
 line  and  now  he  has  come  before  the  House
 to  say  +  while  making  a  survey  for  the
 purpose  of  a  suburban  dispersal  line  we
 have  run  into  blg  difficulties  and  nobody
 knows  whether  they  could  be  solved  or  not,
 That  ts  the  Hine  from  Dum  Dum  to  Princep
 gbat  ;  that  has  avery  limited  purpose—to
 bring  in  people  from  the  northern  part  of
 the  clty  tothe  Centre.  Even  that  is  now
 in  the  melting  pot.  The  mass  rapid  trans-
 port  system  may,  according  to  him,  be  an
 underground  tube  or  semething  like  that,
 Feasibillty  studles  and  surveys  have  not  yet
 been  undertaken  and  {t  will  take  another
 23  years,  In  the  final  event  y  am
 quite  sure  we  shall  be  left  with  nothing.

 The  second  Hooghly  bridge  for  which
 the  bridge  commissioners  had  been  appoint-
 edis  my  opinion  golng  to  be  a  blg  white
 elephant.  Ks.  If  crores  are  to  be  spent
 out  of  the  State’s  exchequer.  The  Central
 Government  has  refused  to  contribute  any-
 thing  except  by  way  of  loans,  Yet  this
 bridge,  due  to  insistence  of  some  bureaucrats,
 Port  Commissioners,  is  belng  constructed  at
 120  feet  high  bridge  which  Is  totally  un-
 necessary,  The  approach  work  for  this
 bridge  on  both  sides  of  the  river  Is  going  to
 cast  a  big  chuok  and  I  doubt  whether  they
 will  be  able  to  solve  the  problem,  Out  of
 Ra.  6  crores  only  Rs,  4  or  §  crores  will  be
 speot  on  the  bridge  and  the  balance  of
 Ra.  2  crores  is  to  be  spent  on  the  approach
 toads,  for  acquiring  land  for  making  the
 roads  and  soon,  Still  the  entire  bill  is  to
 be  footed  by  West  Bengal,

 There  are  many  other  problems,  One
 Is  the  burning  question  of  Jand  problems
 and  land  pollcles.  Only  today  we  read  in  the
 newspaper  some  policy  announcement  by  the
 Government  there,  Mr.  K.  K,  Sen  one  of
 the  advisers  in  charge  of  this  particular
 dedartment  has  eounciated  on  behalf  of  the
 Goveroment  whut*they  cull  a  land  policy,
 Anybody  who  reads  this  statement  would
 think  that  ft  isa  fairly  progressive  thing.
 lam  sure  the  events  of  the  last  few  months
 have  brought  home  even  to  the  bone-headed
 bureaucrats  that  if  they  tried  to  dispossess
 forclbly  she  peasants  of  the  lands  which
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 had  been  occupled  by  them,  there  will  be
 havoc  and  bloodshed  in  every  corner  of
 West  Bengal  ..(/atrruptions.)  You  are
 bothened  about  the  celling.  We  have  read
 in  the  papers  a  report  that  there  were
 differences  among  the  advisers  themselves
 and  the  new  Chief  Secretary  Mr.  Mullick
 is  reported  to  have  sald  that  If  forcible
 altempts  are  made  to  dispossess  al  this  land
 the  law  and  order  problem  which  will  arise
 will  bs  something  before  which  the  present
 problem  will  pale  Into  Insignificance,  No
 Government  will  be  able  to  deal  with  It,
 I  am  glad  that  common  sense  and  realism
 had  prevalled  to  this  extent  at  least.  Ino
 the  statement  it  has  been  sald  that  all  these
 lands  which  were  benami  lands  or  surplus
 lands  or  lands  vested  In  the  State  which  had
 been  occupled—Mr,  K,  K.  Sen  {ts  unhappy
 that  they  were  forcibly  occupied—will  not
 be  forcibly  taken  away  from  the  peasanta,
 But  there  is  a  difference  between  what  Is
 Icgal  and  what  fs  legitimate,  Many  things  are
 legal  on  paper  and  many  legitimate  things  are
 supposed  to  follow  from  the  fmplementation
 of  those  laws.  But  if  those  laws  are  not
 implemented  for  decades  together  the  out-
 come  is  something  which  fs  Illegitimate  and
 the  only  way  to  miuke  it  legltimate  ts
 people's  action,

 Shri  Jayaprakash  Narayan,  who  I  think
 is  respected  by  all  sections  of  the  House
 and  fs  certainly  not  a  hidden  Naxalite  or  a
 hidden  Communist,  has  {ssued  a  statement
 on  the  7th  of  this  month  from  which  I
 would  like  to  read  a  few  lines.  He  Is
 expressing  his  concern  that  there  should  be
 also  proposal  ‘‘to  return  the  lands  forcibly
 occupied  during  the  United  Front  regime
 by  under-tanants,  petty  peasents  and  land-
 less  labourers  to  thelr  so-called  rightful
 owners.’  This  is  his  language,  not  mine,
 I  will  explain  the  significance  of  that.  He
 says  that  anybody  who  fs  acquainted  with
 the  agrarian  situation  in  the  ex-zamindari
 States  knows  ‘‘how  ex-landlords  and  the
 bigger  and  dominant  farmers  have  systemati-
 cally  defeated  land  reforms,"  Then  he  goes
 on  to  say!

 “Tt  is  notorious  how  in  these  States
 celllng  laws  have  been  checkmated  by
 by  benami  settlements  ;  how  Jaws
 conferring  upon  share-croppers  occu.
 pacy  rights  in  thelr  holdings  have
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 been  nullified  by  the  simple  expe-
 dient  of  not  issuing  rent  receipts  and
 resisting  the  recording  of  share-crops
 pers’  names  in  revenue  records  :  bow
 hundreds  of  thousands  of  acres  of
 vested  land,  that  is  to  say,  the  ex-
 landlords’  uncultivated  waste  lands
 that  were  vested  In  the  State  Govern-
 ments  in  the  wake  of  zamindariaboll-
 tion,  have  been  unlawfully  taken  pos-
 session  of  by  the  stronger  secilons  of
 the  rural  community.”

 Then,  he  goes  on  to  say  :

 “Those  in  charge  of  the  State's  ad«
 ministrations  should  have  discovered
 by  now  that  it  is  impossible  to  imple-
 ment  some  of  the  more  progressive
 land  reforms  through  administrative
 action  alone.  The  reasons  are  :  (a)
 absence  of  reliable  and  up-to-date
 records  ;  (b)  the  power  of  the  civil
 courts  to  have  the  last  word  in  such
 matters  as  title-sulls  ;  (co)  the  time-
 and-money  consuming  produres  of
 the  civil  courts  ;  (d)  occurrence  of
 rampant  corruption  at  the  lower
 levels  of  the  revenue  administration  ;
 and  (e)  political  Influence  of  the
 landed  interests."”

 Therefore,  the  point  I  wish  tu  make
 out  is,  however  well-meantng  parts  of  this
 Jand  policy  which  have  been  announced
 today—may  sound  on  paper—these
 things  can  never  be  implemented  by  ad-
 ministrative  measures  alone,  and  certalnly
 what  the  Congress  Government  In  20  years
 could  not  do  to  implement  these  laws  and
 land  reforms,  are  we  to  expect  that  Mr.
 Dhawan  and  Mr.  K,  K.  Sen  and  Mr.  8  8,
 Ghosh  are  going  to  do?  Nobody  buta
 lunatic  could  imagine  such  a  thing.  It
 cannot  be  done  unless  at  every  level  and
 particularly  at  the  thana  level,  representa-
 tive  committees  are  closely  assoctated  at
 ‘every  step  with  this  process,

 Now,  under  the  United  Front  Govero-
 ment,  land  committees  were  set  up  at
 ‘every  thana  level,  Those  committees  have
 ‘pow  béen  disban  It'is  my  demand  that
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 those  committees  should  be  revived,  If
 necessary,  they  can  be  expanded,  I  do
 not  mind.  If  the  Congress  people  want  to
 be  in  those  committees,  let  them  be.  But
 such  all-party  committees  at  the  thana
 level  must  be  there,  and  the  local  peasant
 organisations  must  be  closely  associated  at
 every  step  with  these  measures  which  are
 Proposed  to  be  carried  out.  If  any  attempt
 is  made  to  do  it  purely  by  bureaucratic
 flat  with  the  help  of  the  police,  then
 there  Is  going  to  be  a  heavy  bloodshed  be-
 cause  |  can  assure  you  that  the  peasants
 are  in  no  mood  to  give  up  thelr  land  which
 they  have  occupied.

 Just  one  or  two  more  polnts,  Sir,
 Ihave  done.  There  are  big  loopholes  io
 this  policy  statement  coming  from  Calcutta,
 The  first  is  that  they  say  that  the  share-
 croppers  will  not  be  evicted,  The  share+
 croppers  are  belng  evicted  today  by  the
 thousands  in  West  Bengal,  Let  the  Govern
 ment  know  that  ;  they  are  being  evicted  on
 a  mass  scale,  because  most  of  these  share-
 croppers  do  not  succeed  In  getting  any
 receipt  from  the  land-owners,  Therefore,
 what  is  now  being  done  is,  the  police  In
 many  cases  is  directly  helping  the  lands
 owners,  and  in  some  cases  arresting  those
 who  resist  the  evictlon,  The  police  must
 be  ordered  not  to  assist  eviction  directly  or
 Indirectly.  And  if  some  owner  complaints
 that  somebody  who  had  nzver  been  his
 share-cropper  is  seeking  to  till  the  land,
 then,  he  must  prove  his  complaint  In  the
 presence  of  those  types  of  committees
 which  |  have  stated.  Itis  not  enough  to
 make  an  allegation  for  the  police  to  rush
 there,  It  ts  not  enough  for  somebody  to  say
 “Tam  asmail  owner,  I  hold  land  below
 the  celling  which  Js  belng  unlawfully,  illegal-
 ly,  illegitimately  occupled  and  therefore  it
 must  be  given  back.”  If  he  is  a  bona  fide
 small  owner,  certainly  the  Jand  should  be
 given  back  tohim,  but  simply  making  that
 allegation  would  not  do.  He  will  have  to  prove
 before  these  committees  what  was  the  extent
 of  his  holding.  If  Mrs,  la  Palchoudhurl  says,
 Jam  -a  small  owner  and  a  part  of  my  land
 fs  being  occupled......

 77  SHRIMATI  ILA  PALCHOUDHURI  ॥
 जे  ‘warlt'fo°  aigure  the  House  that  I  have  no
 land  to  bold,  (/nterruprions)



 267  Economic  and

 SHRI  NAMBIAR  (Tiruchirapalli)  :
 What  about  tea  plantations  in  Assam  ?

 SHRIMATI  ILA  PALCHOUDHURI  :
 I  have  no  tea  plantations  in  Assam.  (Jnter-
 ruptions).

 SHRI  INDRAJIT  GUPTA  :  I  am  very
 gratified  to  know  that  she  owns  no  land,
 that  she  fs  in  fact  a  landless  peasant  and  she
 may  qualify  for  getting  some  land  when  it
 will  be  distributed.  I  do  not  know.

 Sir,  already  some  serlous  clashes  have
 taken  place.  Jn  Nadfa  district,  in  Humnia-
 pota  an  Incident  took  place  leading  to  police
 firlng,  killing  two  women  precisely  because
 of  this.  Without  any  proof  or  verification,
 the  landlords  went  and  filed  a  false  com-
 plaint  with  the  police.  The  police  rushed
 to  their  assistance,  The  peasants  there  who
 resisted  the  eviction  were  fired  upon  and
 killed.  This  kind  of  thing  has  already  hap-
 pened  fn  three  or  four  places  in  West  Bengal
 on  a  big  scale,  The  only  way  to  avoid  this
 fs  that  they  should  not  depend  simply  on
 their  bureaucratic  machinery,  but  should
 be  willing  even  during  Presideat’s  rule  to
 associate  themselves  closely  with  all  these
 all-party  committees  at  every  level,  and
 should  set  up  thana  level  committees  and  in
 their  presence  see  that  all  these  claims  and
 counter-claims  are  properly  verified  before
 any  action  is  taken,  But  I  find  fodiscrtminate
 and  large-scale  arrests  of  peasants  are  still
 going  on.  Iam  sorry  to  find  that  people
 who  indulge  in  some  other  tpye  of  violent
 activities  are  very  often  arrested  and  balled
 out  immediately.  But  these  persons  in  vil-
 lages  who  are  arrested  for  resisting  eviction
 and  clinging  on  to  the  land  are  never  bailed
 out,  People  who  throw  bombs  and  crakers
 manage  to  get  ball  within  2  or  24  hours.

 In  conclusion,  I  must  refer  to  another
 very  important  thing  concerning  the  rural
 countryside,  In  Purulla,  Bankura  and
 Murishidabad,  where  there  are  acute  drought
 conditions,  people  are  starving  and  dying,
 I  am  sorry  to  say  that  up  till  now  the
 Central  Government  has  not  done  anything
 conertely  to  rush  relief  to  these  are  as  on  the
 scale  required  to  start  test  rellef  works  and
 so  on.  Some  mirserable  dole  ts  given  on  a
 very  restricted  scale,  That  is  all,
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 These  are  some  of  the  problems  I  would
 like  to  point  out.  There  {s  a  theory  abroad
 that,  “‘Of  course,  such  matters  must  be  dealt
 with  if  we  are  to  prevent  the  Naxalite  mena-
 ce  from  going”,  as  if,  if  there  were  no  Naxa-
 {ites,  these  problems  would  not  be  there  and
 they  have  come  to  timelight  only  bec
 of  the  Naxalites,  This  fs  a  thiog  which  I
 wish  completely  to  contradict.  These  are  pro-
 blems  vital  to  the  life  and  future  of  the  peo-
 Ple  of  West  Bengal.  Therefore,  they  must  be
 tackled.  If  you  are  bothered  about  Naxa-
 Ntes,  let  me  remind  you  of  the  report  of
 the  World  Bank  Mission—I  am  not  a  de-
 votee  of  the  World  Bank—  which  came
 out  in  1960,  ten  years  ago,  It  says:

 “There  ts  hardly  any  aspect  of  com-
 munity  development”

 —they  are  talking  about  Calcutta

 “that  is  keeping  pace  with  the  growth
 of  Calcutta’s  population  or  with  the
 Tequirements  of  its  hinterland.  The
 condition  likewlse  nurtures  feelings  of
 unrest  and  malaise  {no  the  population
 which  are  likely  to  boil  over  from  time
 to  time  io  ways  that  are  both  des-
 tructive  and  inimical  to  orderly  econo-
 mic  development.  The  Government  of
 India  tends  to  regard  these  problems
 asthe  concern  of  the  Goverament
 of  West  Bengal  alone,  which  to  its
 turn  Js  struggling  with  many  other
 difficulties  and  must  respond  to  a
 legislature  that  inadequately  repre-
 sents  the  interests  of  the  urban  areas,.
 ...Everybody  admits  that  more  ought
 to  be  done  about  it.  Nobody  is
 ready  to  do  at

 This  was  the  warning  given  more  than  ten’
 years  ago  by  the  World  Bank  mission,  on
 whose  words  they  put  more  credence  than
 my  words,  I  suppose,  That  warning  want

 heeded.  Now  people  come  forward  and
 say  that  law  and  order  {s  disturbed  and
 until  that  {s  first  settled  nothing  else  can
 be  done.  This  fs  also  an  excuse  for  conti-
 nued  neglect  and  allowing  these  problems  to
 go  on  mounting  till  there  will  be  completed
 destruction  and  complete  wipe  out  of  the
 whole  of  this  part  of  the  country,  There-
 fore,  certainly,  deal  with  the  law  and
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 order,  if  you  can  deal  with  it;  I  doubt  very
 much  if  you  can.  But  there  is  no  excuse  for
 shelving  these  problems.  The  two  must  go
 hand  in  hand.  The  Centre  has  prime  res-
 ponsibility  for  this  state  of  affairs  for  the
 last  twenty  years  and  itis  for  that  reason
 that  I  have  brought  this  resolutlon  to  focus
 the  attention  on  it  and  I  hope  all  sectlons  of
 the  House,  will  suppert  it,

 MR,  DEPUTY-SPEAKER:  Motlon
 moved  ;

 “This.  House  Is  of  opinion  that,  in
 the  administration  of  West  Bengal
 under  President's  rule,  Government
 should  give  top  priority  to  solution

 of  urgent  economic  and  social  pro-
 bloms  such  as  land  reform,  unemploy-
 ment,  refugee  rehabliltation,  develop-
 ment  of  Calcutta,  etc,”

 SHRI  DEVEN  SEN  (Asansole)  :  I  beg
 to  move  ;  That  in  the  resolutlon—

 add  at  the  end—

 ““ocluding  construction  of  circular
 railway  and  underground  rallway  in
 Calcutta,””  (I)

 SHRIMATI  ILA  PALCHOUDHURI  :
 I  beg  to  move  :  That  in  the  resolution—

 for  “solution  of  urgent  economic  and
 social  problems  such  as  land  reform,
 unemployment,  refugee  rehabilitation,
 development  of  Calcutta,  etc,’"

 subsjitute—

 “creation  of  peaceful  conditions  by
 eliminating  the  menace  of  violence
 and  destruction  so  that  urgent  econo-
 mic  and  social  problems  such  as  land
 reform,  unemployment,  refugee  rehabi-
 Htation,  rehabilitation  of  those  who
 have  suffered  as  a  result  of  violent
 disturbances.  and  destruction  of  pro-
 pertles,  and  devel  of  Cal  हे
 could  be  quickly  solved  and  confl-
 dence  relotroduced  among  bulsness-
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 men  and  trade  and  commerce  begin  to
 flourlsh  once  again.”  (2)

 SHRI  SAMAR  GUHA  (Contal)  :  Mr,
 Deputy-Speaker,  Sir,  I  am  thankful  to  you  for
 glving  me  a  chance  and  Iam  also  greatful
 to  the  House  for  permitting  me  to  speak
 earlier,  I  congratulate  Shri  Indrajlt  Gupta
 for  the  very  constructive  resolution  that  he
 has  brought  forward  in  this  House  and,
 although  it  may  sound  strange  to  many,  I
 agree  with  almost  all  the  constructive  sugges-
 tlons  that  he  has  made.  Because,  a  wrong
 Impression  has  been  created  outside  Bengal
 as  if  Bengal  Js  a  land  of  vandals  and  anti-
 social  criminals,  But  the  people  outside
 who  are  crying  hoarse  forget  that  the  terrl-
 ble  socio-economic  misery  of  the  people  of
 West  Bengal  Isa  good  breeding  ground  for
 vandals  and  anti-social  elements,

 5.57  brs.

 [Suri  ६,  N.  Tiwary  in  the  Chair]

 I  want  to  draw  the  attention  of  the  go-
 vernment  to  the  fact  that  If  by  Imposing
 President’s  rule  just  by  bureaucrats  or  by
 improvement  of  the  law  and  order  method
 they  will  be  able  to  bring  about  a  change
 in  the  whole  context  of  West  Bengal,  I
 should  say  that  they  are  miserably  mistaken,
 There  is  the  responsibility  of  the  govero-
 meot,  Iwill  come  to  that  noxt,  But  I
 have  a  polnt  to  make  to  the  malo  mover  of
 the  resolution,  Ihave  found  in  West  Ben-
 gal  that  there  is  lack  of  confidence  dn  the
 minds  of  the  people,  lack  of  confidence
 in  the  minds  of  the  officers,  Therefore,
 unless  you  can  tone  up  the  morale  of  the
 people  and  also  the  confidence  of  the  offl-
 cers,  nothing  constructive  can  be  done  at
 the  present  moment.

 SHRI  J.M,  BISWAS  (Bankura)  Do  you
 agree  with  the  resolution  or  not?  Come  to
 the  point.

 SHRI  SAMAR  GUHA:  Don't  be  allly.

 For  that  reason,  it  !s  now  the  responsi.
 bility  of  all  left  parties  to  come  together,
 avolding  that  which  has  created  the  present
 condition,  which  has  scuttled  the  this
 Government  and  which  has  created  UF
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 condition  during  the  thirteen-month  rule.
 It  Is  now  time  when  the  CPI  should  take
 the  initiative  In  mobilishing  all  the  leftist
 democratic  forces,  Unfortunately,  I  do
 not  know  why  they  are  running  after  the
 restoration  of  the  United  Front  and  having
 the  Communist  Marxist  Party,  whom  they
 have  called  a  set  of  gangsters,  with  them.
 This  is  the  opportune  movement  and  yet
 they  are  not  talking  even  with  Ajoy  Basu,

 6  brs.

 Whenever  Ajoy  Babu  goes  anywhere,
 thousands  of  people  give  him  a  heroic
 welcome  but  whenever  Marxist  Communist
 Party  leaders  go  anywhere,  hartals,  strikes
 and  black  flag  demonstrations  are  occurring.
 They  are  occurring  almost  every  day,  This
 is  a  phenomebon  which  the  CPI  friends
 should  take  notice  of.  Unless  a  broad
 untted  democratic  people's  movement  can
 be  started  in  West  Bengal,  law  and  order
 connot  be  restored,  confidence  in  the  officers
 and  in  the  minds  of  the  people  cannot  be
 restored  and  nothing  constructive  can  be
 done.  Therefore  {t  is  absolutely  essential
 that  the  CPI  friends  should  change  their
 outlook  and  without  the  CP  (M)  they  should
 come  and  develop  a  broad  united  front
 of  the  democratic  forces,

 S‘ri  Indrajlt  Gupta  has  almost  touched
 all  the  poinis.  I  shall,  in  a  outshell,  say
 that  one  of  the  major  causes  of  the  misory
 of  West  Bengal  today  is  the  refugee  toflux,
 I  have  exhaustively  dealt,  in  an  half-an-
 hour  discussion  with  the  problem  of  refugees
 from  East  and  West  Pakistan,  To  the
 West  Pakistan  refugees  Rs,400  crores  in  the
 shape  of  compensation  has  been  paid  but
 pot  a  single  farthing  has  been  given  io
 the  shape  of  compensation  to  the  refugecs
 coming  from  East  Pakistan.  Though  Rs.
 60  crores  have  been  spent  on  them,  two-
 thirds  or  80  per  cent  of  it  has  been  spent
 on  relief  and  similar  works  and  not  on
 rehabllitation  works.  Therefore  if  really
 the  Government  to  tackle  that  problem,
 it  should  spend  at  least  Rs,  300  crores,
 ॥  not  in  the  form  of  compensation  at  least
 as  capital  Investment  for  giving  employ-
 ment  to  the  refugees  and  for  developing
 gmall-scale  industries  in  West  Bengal,
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 The  problem  of  Calcutta  also  I  have
 exhaustively  dealt  with  in  an  half-an-hour
 discussion,  giving  fact,  figures  and  data,
 I  find  that  they  express  good  will  about  the
 development  of  Calcutta  but  the  question  is
 how  the  funds  can  be  found,  Certainly  the
 Central  Government  has  the  responsibility
 for  it  but  there  are  two  other  sources  also,
 In  thls  Hose  I  have  been  trying  to  draw  the
 attenttion  of  Government  as  to  why  at  least
 a  part  of  the  PL-480  funds  cannot  be  spent
 for  slum  improvement  and  similar  other  wor-
 ks  and  also,  when  the  President  of  the  World
 Bank  in  his  recent  statement  as  also  while
 he  visited  Bombay,  Calcutta  and  Delhi
 had  categorically  said  that  if  the  Government
 of  India  wanted  funds  from  international
 monetary  sources  for  the  development  of
 Calcutta  and  other  urban  areas  they  would
 not  be  lacking,  why  the  Government  is
 hesitating  to  get  the  help  from  these  Int-
 ernational  sources,  That  Is  the  malo
 point,  because  funds  are  the  maln  or  crurial
 trouble  because  of  which  the  implementa-
 thon  of  the  project  for  the  development  of
 Calcutta  ts  halting,

 About  the  land  problem,  I  would  also
 say  that  those  lands  which  have  beeo
 forcibly  occupled  by  Harijans,  landless
 Peasants  and  the  Tribals,  should  not  be
 touched  4  they  should  be  regularised.  If
 it  happens  that  the  lands  of  the  legal  owners
 have  been  occupied,  compensation  should
 be  given  to  them,

 About  the  share-cropper,  I  welcome
 the  suggestion  that  three-fourths  of  the
 share  should  go  to  the  peasants.  But  there
 is  a  proviso  that  they  have  to  provide  their

 own  implements  of  agriculture.  How  will  they
 will  get  the  implements  ?  Will  the  Govern-
 ment  of  India,  therefore,  consider  giving
 them  credit  or  opening  branches  of  banks
 in  rural  areas  for  that  purpose?  Uniil
 then  the  sharecropper  problem  cannot  be
 effectively  tackled,

 Then,  many  fishery  lands  have  been
 occupled  Illegally,  They  should  not  be
 restored  to  the  bengmidars.

 I  will  also  congratulate  the  advisers  for
 saying  that  the  ceiling  will  be  on  the
 basis  of  the  family,  Butif  the  celling  is
 fixed  on  the  basis  of  the  family,  will  the
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 Government  constitute  the  committee  to
 find  out  the  surplus  land  as  a  result  of  the
 new  ceiling  within  three  months  and  dis-
 tribute  the  surplus  and  benami  ands  to
 the  landless  peasants  ?  Only  then  you  can
 say  that  you  are  doing  something,

 Then,
 having

 the  harvests  of  poor  peasants
 two  or  three  acres  of  land

 have  been  looted,  Compensation  must
 be  given  to  those  poor  peasants  whose
 harvests  have  been  looted  and  whose  lands
 have  been  forcibly  occupied,  The  Govero-
 ment  has  completely  failed  to  give  them
 Protection,  In  the  names  of  land  selzure,
 those  poor  peasants  should  not  be  penalised.
 In  that  way  the  land  problem  has  to  be
 tackled,

 The  United  Front  Government  with  the
 C.P...  (M)  have  done  terrible  damag:  to
 West  B:ngal  which  could  not  have  been
 done  in  the  last  22  years  by  any  destructive
 agency,  The  capital  is  flying  away  from
 West  Bengal  ;  the  factories  are  being  shifted
 from  West  Bengal.  No  new  investment  is
 there;  no  new  factorles  are  coming  up  there,
 Even  Bengali  industrialists  numbering  more
 than  a  dozen  are  shifting  their  factories  from
 there,  I  would  ask  this  new  Government  to
 immediately  check  this  flying  away  of  the
 capital,  The  shifting  of  the  factories  must  be
 stopped.

 Coming  to  labour,  they  should  develop
 effective  machinery  for  speedy  solution  of
 labour  disputes,  It  takes  one  year,  two
 years  and  all  that,  Supposing  00  workers
 have  a  problem,  a  dispute,  and  they  go  to
 a  tribunal,  it  takes  one  year,  two  years  and
 soon.  It  drags  on  for  years.  There  should
 be  more  effecilve  labour  machinery  for
 solving  their  disputes,  Only  in  that  way  It
 ¢an  be  done.  I  would  say,  there  should
 be  more  investment  in  small  industries
 sector  and  ancillary  sector,  Both  these
 sectors  shou'd  be  developed.

 About  fisheries,  It  is  a  very  important
 thing  in  West  Bengal.  It  supplies  proteins  ;
 it  supplies  rich  food  for  the  people,  There  Ja
 ample  scope  for  developing  fisherles  in
 Senderbans  area  and  in  other  areas,  Also
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 deep-sea  fishing  has  to  be  developed  In  West
 Bengal,

 About  rural  electrification,  we  have
 now  been  told  by  Dr,  K.  L.  Rao  that  there
 is  enough  fund  from  PL  480.  Rural  elec-
 trification  |  essential  In  West  Bengal,  My
 hon,  friend,  Shri  Indrajit  Gupta,  has  given
 a  figure  for  Calcutta.  Calcutta  has  taken
 ail  the  blood  from  the  rest  of  West  Bengal.
 If  you  want  to  develop  self-employment
 Process  In  West  Bengal,  rural  electrification
 is  necessary,  Rural  electrification  will  give
 irrigation  facilides;  rural  electrification
 will  glve  scope  for  expansion  of  cottage
 and  village  industries,  Therefore,  rural
 electrification  should  get  utmost  priority  io
 West  Bengal,

 SHRIMATI  ILA  PALCHOUDHURI
 (Krishnagar):  Mr,  Chairman,  Sir,  I  have
 moved  my  amendment  to  Shri  Indrajtt
 Gupta's  Resolution,  He  has  left  {t  with
 “etc."’",  But  I  have  spelt  ft  out,  My
 amendment  has  been  circulated,  So,  I  will
 not  take  the  time  of  the  House  to  read  It
 out,

 There  are  one  or  two  points  that  I  would
 like  to  answer,  Shri  Indrajlt  Gupta  has
 been  saying  that  the  Congress  Government
 had  contributed  to  all  these  ills  all  this  time
 and  the  U.  F,  Government  has  not  done
 anything  to  further  these  ills,  ॥  do  not
 disagree  that  there  have  been  many  ills  in
 West  Bengal  and  yet  exist  in  West  Bengal,
 But  the  U.  F,  Government  has  certainly
 intensified  those  ills  and  in  375  Mays  of
 their  stay  in  power  there,  they  have  had
 668  murders,  900  dacoitles  and  714
 iodustries  have  closed  down

 SHRI  JYOTIRMOY  BASU  :  (Diamond
 Harbour)  «  Out  of  these  political  murders,
 68  persons  murdered  belonged  to  my  party,

 SHRIMATI  ILA  PALCHOUDHURI  :
 I  do  not  koow  the  break-up,  I  will  not  take
 the  time  of  the  House  on  that,  You  will
 have  your  say  also,

 Secondly,  Shri  Iodrajit  Gupta  pleaded
 for  a  committee  canslating  of  all  parties  at
 the  shana  level  where  everybody  will  have



 275  Economic  and  MAY  15,
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 to  goand  prove,  “This  is  my  land  and
 this  should  not  be  taken  from  me  or  this
 is  my  land  which  has  been  taken  from  me.”
 This  is  going  to  be  prove  to  these
 wonderful  committees  Ike  this  ones  suggested

 by  Shri  Gupta  which  during  the  U.F.  regime,
 fn  very  many  places  whereby  existed,  stood
 by  and  had  the  harvest  looted  !  So,  to  a
 committee  like  that,  there  Is  need  to  prove
 that  ‘‘this  land  !s  mine’  when,  without  any
 Proof,  they  can  go  and  occupy  that  land  by
 killing  the  poor  peasant.  If  that  Is  the  idea  of
 law  and  order,  I  have  nothing  more  to  say.
 I  Ihink  the  House  can  judge  for  itself,

 IT  am  glad  that  Mr.  Gupta  has  brought
 forward  this  resolution.  One  thing  I  would
 like  to  bring  to  the  notice  of  this  House  is
 that  land  reforms  certalnly  must  go  on
 apace  and  we  are  very  glad  to  hear  the
 announcement  in  to-day’s  papers.  Certainly
 benrmi  lands  and  also  the  k/as  lands  that
 are  with  the  Government  may  be  distributed
 as  soon  as  possible  to  the  landless  people,
 But  the  land  that  has  been  taken  from  the
 poor  peasant  whose  harvests  have  been  taken
 and  also  the  people  have  been  told  that  ‘We
 shall  take  the  blood-soaked  paddy  home’,
 let  that  paddy  that  was  soaked  with  the
 blood  of  the  peasant...(/n/erruptions)  That
 is  what  Mr.  Konar  and  his  assoclates  have
 said  ‘We  shall  take  the  blood-soaked  paddy
 home’,  That  has  come  out  in  the  papers,
 That  fs  not  my  quotation,  So  I  say  that  any
 harvest  that  has  been  looted  by  the  United
 Front  Government  or  whoever  It  was...

 SHRI  JYOTIRMOY  BASU  :  How  can
 that  be  allowed  to  go  on  racord  that
 Goveroment  has  looted  the  paddy  ?

 SHRIMATI  ILA  PALCHOUDHURI:
 Certaloly  your  Government  allowed  ft.  Any
 paddy  that  has  been  looted,  any  harvest  that
 has  been  looted,  any  land  that  has  been
 occupied  unlawfully  by  the  peasants  occup-
 ying  2  or  3  bighas  of  land,  must  be  resto-
 red  to  the  people  to  whom  they  belonged
 and  tf  that  could  not  be  done,  Government
 khas  land  of  equal  productive  capacity  as
 bas  been  taken  away  be  atonce  given  to  the
 landless  people,
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 I  would  also  say  that  Mr.  Gupta  had  a
 very  great  pessimism  in  a  saying  that  we  can
 never  get  this,  we  can  never  get  that,  we
 shall  never  get  the  bridges.  etc.  I  am  not
 such  a  pessimist.  9  am  sure  that  the  Cen-
 tral  Government  will  come  forward  In  getting
 the  circular  rallway  and  the  tube  rallway
 for  Calcutta  and  also  another  bridge  over
 Hooghly  will  become  a  reality  in  the  near
 future,  I  hope  the  Central  Government  will
 look  {nto  it.

 Thirdly,  I  would  like  to  point  out  that
 the  situation  prevailing  to-day  should  not
 be  confused  with  the  economic  question,  It
 fs  not  only  an  economic  question.  It  is  due
 to  a  certain  kind  of  indoctricnation  that  has
 been  rampant  in  West  Bengal  and  it  is  al-
 Teady  also  In  force  in  many  places  {n  India.
 Tsay  that  sort  of  indoctrination  ts  a  lobby
 af  China  and  nothing  more,  If  we  allow
 that  indoctrination  and  try  to  confuse  it
 with  the  eco:  develop  t  In  West
 Bengal,  that  would  only  further  that  indoc-
 trination.  The  Natlonal  flag  !s  burnt  and
 trampled  upon,  It  is  not  as  if  the  economic
 need  makes  them  do  that.  I  don’t  agree  with
 you.  Wherever  Gondhiji’s  pictures  have
 been  burnt,  it  {is  not  economic  need  that
 makes  them  burn  Gandhiji’s  pictures.  Is  it
 economic  need  that  makes  them  burn
 Gandhiji’s  literature  and  Tagore’s  lterature  ?
 These  are  the  precious  heritages  of  India
 which  they  have  left  for  the  future  genera-
 tion  of  the  country,  It  is  said  that  their  cir-
 culation  will  be  stopped  in  West  Bengal  be-
 cause  they  are  burnt,  Sir,  I  demand  that
 wherever  the  national  flag  has  been  dis-
 honoured,  burnt  or  trampted  upon  in  educa-
 tional  institutions  or  anywhere  else  and
 where  foreign  flags  have  been  put  up,  the
 country’s  flag  should  be  restored,  no  matter
 where  this  has  been  done,  Gandhij’s
 pictures  must  be  restored  wherevere  they
 have  been  burnt  or  mutilated.  I  hope  that
 Gandbiji’s  literature  will  surely  be  distribu-
 ted  in  West  Bengal  so  that  the  minds  of  the
 people  are  kept  away  from  violence  and
 destruction,

 If  we  are  to  solve  the  question  in  West
 Bengal,  the  first  thing  that  must  be  done  is
 that  confidence  must  be  created  and  indus-
 tries  must  flourish,  Gheraos  must  be  stopped
 and  declared  as  illegal,  Money  must  be
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 made  available  to  the  entrepreneurs.  If
 industry  has  to  grow  in  West  Beogal,  it  is
 absolutely  necessary  that  many  of  the  fi-
 Banclal  Institutions  Hke  the  L.I.C,,  LC.LC.A,
 and  I.F.C.  etc,  should  glve  loans  etc.  on
 reasonable  terms  to  these  entrepreneurs.
 The  L.LC.  should  be  split  into  four  parts
 and  one  of  the  branches  should  be  situated
 in  West  Bengal  where  the  small  industries
 and  entrepreneurs  can  get  loan  and  can  also
 Put  up  small-scale  industries  in  West  Bengal
 Refugee  problems  are  certainly  there,  I
 agree  with  Shri  Samar  Guha  who  just
 spoke  that  the  refugee  problems  must
 be  tackled  and  for  that  we  need  at
 least  Rs.  400  crores,  The  problem
 of  East  Pakistan  refugees  is  not
 tackled  as  that  of  West  Pakistan  refugees,
 For  East  Pakistan  refugees  Rs.  IS  crores
 have  been  spent,  But,  they  have  to  returo
 this  to  the  Central  Government  with  interest
 Now  the  time  has  come  when  more  and  more
 refugees  are  coming  In,  something  must  be
 done  for  them,  It  ds  not  correct  that  there
 are  only  4  lakhs  of  refugees  there  are  at
 least  5]  lakhs  of  refugees,  More  are  coming
 in.  Ican  assure  you  that  the  minorities
 will  be  squeezed  out  of  East  Pakistan  in
 the  next  few  years.  The  Central  Govern-
 ment  should  certaloly  see  that  P,  L.  480
 funds  be  diverted  for  the  development  of
 Calcutta  and  for  the  development  of  in-
 dustries,

 May  I  just  give  you  the  figures  for  the
 refugees  which  have  been  allotted  7
 what  has  been  allotted  Is  really  unsatls-
 factory.  The  hon,  Minister  for  Work
 and  housing  has  himself  said  that  for  the  de+
 velopment  of  Calcutta,  provision  was  made
 as  follows  :—

 Water  supply  Rs.  i!  crores
 Sewerage  »  Il  Crores
 Slum  development  ite  crore

 What  can  you  do  with  Rs.  |  crore  for  the
 development  of  slums  where  the  conditions
 of  peopl  are  hinkable?  Of  the
 7  million  people  who  live  in  Calcutta  and
 West  Bengal,  66%  have  no  bath  rooms  ;
 90%  live  in  one  room  and  they  have  no
 kitchen,  50%  of  them  have  no  drinking
 water  supply,  On  top  of  that  6  municipal
 yowns  and  l4  non-municipal  towns  around
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 Calcutta  within  I00  to  i50  miles  and  all
 over  Bengal  have  no  drinking  water,

 When  you  look  at  the  colossal  problems
 Iam  glad  that  this  Resolution  has  been
 brought  in,  Ido  hope  that  as  Mr,  McNa-
 mara  sald,  P,  L,  480  funds  can  be  diverted
 to  West  Bengal  fo  many  ways  as  the  Go-
 veroment  may  deem  fit,  I  would  demand
 that  Rs,  350  crores  or  Rs,  400  crores  which
 will  be  needed  for  the  purpose  can  be  get
 from  P.  L.  480  funds  and  the  same  may  be
 diverted  to  West  Bengal  to  look  to  her  needs,
 Iam  very  glad  to  note  that  we  have  this
 opportunity  to  discuss  this  matter,  I  just
 want  to  say  one  thing  about  the  bridge  over
 the  Hooghly.  Calcutta  is  the  largest  town,
 It  has  only  two  bridges—one  is  yet  to  be
 brought  of  —whereas  the  other  places  like
 New  York  and  London  which  have  not  so
 much  of  population  as  calcutta  have  16
 bridges  across  the  rivers,

 SHRI  D.N,  PATODIA  (Jalore)  ;  Where
 is  the  other  bridge  ?

 SHRIMATI  ILA  PALCHOUDHURI  :
 One  is  being  thought  of.  Panditji  sald,
 “Calcutta  Is  biggest  2४  In  the  country,
 It  has  national  problems,  Something  spe-
 cial  has  to  be  done  in  West  Bengal.  I
 hope  that  thing  special  will  be
 done  for  Caleutta  and  the  menace-
 of  law  and  order  problems  will  be  put
 right,  I  have  every  hope  that  Calcutta  will
 rise  to  Its  pristine  glory  and  every  body  is
 golng  to  help  West  Bengal.  There  is  a
 terrible  Influx  of  indoctrination  and  viol
 golog  on  in  West  Bengal.  I  have  no  doubt
 that  the  Central  Government  tll  come  to
 our  help,

 SHRI  8,  S.  KOTHARI  (Mandsaur)  a
 What  West  Bengal  needs  today’s  strong  and
 stable  administration,  which  would  maino-
 tain  law  and  order,  an  administration  that
 would  act  objectively  and  without  political
 moilvations.  If  the  Governor  needs  any
 certificate  about,  the  efficleney  and  effl-
 cacy  of  his  rule,  it  is  not  from  one  political
 Party  or  the  other  but  from  the  average
 cltlzen,  the  common  man  of  the  State  ;
 and  what  the  common  wants  is,  firstly,
 peace  and  security,  and  Secondly,  an
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 attempt  under  President’s  rule  to  help  In
 solving  the  deeprooted  socio-economic
 problems  of  the  State.

 Tt  fs  necessary  that  the  polltics  of  vio-
 lence  must  be  eschewed.  It  has  no  place
 in  democracy  and  whatever  measures  are
 necessary  for  thls  purpose,  must  be  taken.
 The  Governor  must  either  govern  efficlently
 or  abdicate,  The  administration  and  the
 Police  must  be  cleansed  of  persons  who
 have  political  commitments,  This  much
 for  law  and  order,  Although  I  agree  with
 the  Mover  that  both  the  problems  have  to
 be  tackled  together,  Jaw  and  order  as  well
 as  economic  problems,  I  believe  you  can-
 not  have  gunuine  economic  progress  If
 everyday,  as  one  reads  in  newspapers,  there
 fs  some  violence  or  other  in  some  part
 of  Calcutta  or  the  rest  of  West  Bengal,
 ॥  think  this  is  not  healthy  or  satisfactory
 either  for  the  people  of  West  Bengal  or
 for  its  economic  growth.  Therefore,  I
 would  suggest  that  law  and  order  has  to
 be  maintained  and  under  President’s  rule
 immediate  steps  must  be  taken  to  expedite
 the  implementation  of  economic  measures.

 There  has  been  a  surfeit  of  thinking
 and  planning.  What  are  now  required  are
 not  thinking  and  planning,  but  action  and
 implementation.  That  is  what  {s  called
 for,  If  the  admintstration  is  to  make  a  dent
 into  the  maladies  that  have  bedevilled  this
 probiem-state.

 Why  Is  there  violence  and  disturbance  ?
 ‘Why  are  the  young  men  of  West  Bengal
 80  angry  b  Underlying  these  disturbances
 and  frequent  recourse  to  violence  is  deep-
 rooted  frustration  due  to  unemployment,
 sub-standard  living  conditions,  economic
 ‘want  and  poverty.  Such  conditions  can
 drive  even  a  iormal  person  to  frustration
 and  desperation,  and  when  there  is  frustra-
 then  apd  desperation,  it  leads  to  explosive
 situations.  This  must  be  appreclated.

 In  my  opinion,  there  is  a  vicious  circle
 operating,  in  the  sense  that  disutrbances  occur

 because  of  ploymenot  and  poverty,  but
 ‘unemployment  and  poverty  are  there  because
 ‘“wifictent  lavesiment  and  economic  growth
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 ate  not  taking  place,  But  then  investment
 and  economic  growth  do  not  take  place
 under  disturbed  conditions,  particularly,  if
 proper  investment  climate  is  not  there.
 Therefore,  the  viclous  circle  Is  there.

 The  question  arises,  what  should  -  be
 done  to  break  this  vicious  circle,  |  will
 come  to  private  lovestors  a  little  letter,  If  the
 Private  investor  is  hesitant  to  Invest,
 it  ts  for  the  Central  Goverament  and  the
 West  Bengal  Government  to  take  the  foltla-
 tive  and  start  a  large  number  of  large-scale
 aod  employnent-orlented,  employment-inten-
 sive  medium  and  small-scale  Industries  io
 West  Bengal.  J  have  always  wondered  why
 the  previous  Congress  Governments  and
 even  the  UF  Government  did  not  take  ac-
 tion  on  this  front  in  a  concerted  manner
 with  great  initiative  and  determination,  No
 efforts  have  becn  made  to  increase  employ-
 ment  opportuniiles  inthe  State,  This  is  a
 fundamental  and  vital  poiat,  Why  should
 we  depend  only  on  the  private  investor  ?
 He  ts  welcome  and  must  be  there.  Hs
 difficulties  must  be  solved—lI  will  come  to
 it  latter.  Butitis  for  the  State  Govern-
 ment  to  take  the  initiative  at  this  juncture
 and  see  that  every  possible  effort  is  made
 to  increase  industries  In  West  Bengal.

 Besides,  housing  is  another  seetor  which,
 fo  my  opinion,  is  employment-intensive.
 Housing  also  has  good  socio-economic  effects
 in  that  tt  provides  shelter  to  people  and  gives
 them  a  feellng  of  possession  and  contentment.
 It  helps  in  reducing  the  frustration,  Besides,
 the  Investment  made  in  housing  will  not
 only  provide  direct  employment,  but  also
 have  a  mulilpiler  effect  as  we  call  it  fa
 economics,  and  that  mulliplier  effect  would
 also  help  io  bringing  about  economic
 growth.  Therefore,  great  attention  must  be
 paid  to  housing.  That  is  auother  constructlve
 measure  which  I  think  will  have  beneficial
 effects.

 Public  works  should  be  undertaken  on  a
 large  scale,  It  again  would  help  to  solve  the

 loymeot  prabl  It  ds  a  vony
 difficult  problem  to  obtala  loans  from  LIC.
 Red-tapism  is  there,  and  that  aspect  must
 also  be  looked  foto.  Ido  not  have  time  to
 go  into  that,
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 I  would  like  to  know  from  the  hon,
 Minister  how  many  of  the  public  sector
 Projects  In  the  Fourth  Plan  are  scheduled
 to  be  located  in  West  Bengal,  I  am  afrald
 that  the  public  secior  {s  also  becoming  shy
 ef  investing  in  West  Bengal,  and  that  ds  one
 of  the  tragic  features  of  the  situation,  Let
 the  Central  Government  boldly  and  with
 determination  plan  out  a  large  number  of
 fndustries  and  this  vicious  circle  would  be
 broken.

 Even  industrial  licensing  policies  tend  to
 milliate  against  the  expansion  and  establish-
 ment  of  industries  In  West  Bengal,  |  think
 that  industrial  licensing  policles  should
 actually  assist  West  Bengal  in  solving  these
 deep-rooied  problems,

 One  unfortunate  fact  which  has  been
 observed  in  the  last  two  or  three  years
 is  the  flight  of  capital  from  West  Bengal  as
 it  is  called,  or  the  closure  of  some  offices  in
 West  Bengal.  Some  of  the  offices  which
 have  been  closed  are  rather  important
 offices,  and  that  Is  having  an  adverse  cffect
 upon  the  employment  situation,  There  have
 been  cases  where  certain  Bengall  friends,
 clerks  and  typists,  have  come  to  me  to  help
 them  find  jobs,  As  far  as  I  am  concerned,
 it  makes  no  difference  to  me  whether  a
 person  is  a  Bengall  or  anyone  else,  He  fs
 an  Indian  for  me,  and  I  try  ‘to  help  him  if
 Ican.  Ido  my  best  for  him,  But  when
 Isee  that  they  have  been  reduced  to  this
 state  of  unemployment  because  of  the
 faulty  policles  of  certain  political  leaders
 who  have  misguided  these  employees,  which
 have  resulted  in  the  closure  of  offices,  I
 really  feel  that  these  political  leaders  have
 not  done  a  service  either  to  West  Bengal  or
 to  the  white  collar  workers  or  the  labourers
 in  West  Bengal.

 You  can  make  efforts  to  increase  thelr
 wages,  In  the  textile  Industry,  the  enginee-
 ring  industry  and  the  jute  Industry,  wages

 ‘have  been  Increased.  I  welcome  It  as  It  ds
 pecessary  and  desirable.  Labour  must  also
 get  its  due  share  out  of  the  profits  if  they
 have  to  work  and  if  productivity  is  to
 increase,  It  isa  good  thing,  but  then  if
 offi  are  closed  and  they  are  shified
 elsewhere,  I  think  it  adds  to  the  unemploy-
 macot  problem.  I  would  suggest  that  the
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 politicians  should  not  iry  to  spread  their
 tentacles  over  these  white  collar  workers  as
 far  as  possible  and  should  leave  them
 alone  to  solve  their  problems,  Let  them
 themselves  man  the  trade  unlons,  and  let  not
 the  politicians  ioterfere  there.

 Calcutta  has  been  dubbed  the  clty  of  pro-
 cessions,  Its  problems  have  been  long
 neglected,  Neither  the  Congress  which  held
 an  absolute  majority  for  two  decades  nor  the
 United  Front,  which  was  busy  with  Its
 Internal  contradictlons  and  Inter-party  rival-
 thes,  have  devoted  thelr  time  to  solve  the
 multifarious  problems  of  Calcutta,

 During  summer  in  certain  parts  of  Cal-
 cutta  no  water  is  avallable;  during  the  rains
 certain  parts  of  Calcutta  are  flooded,  The
 traffic  congestion  has  become  chronic,  As
 tegards  the  state  of  the  roads  in  Calcutta,  I
 think  it  defies  description,

 One  has  to  go  there  and  see  for  one
 self.  Varlous  civic  proplems  are  there,  Shri
 Indrajit  Gupta  gave  an  excellent  and  graphic
 account  of  the  problems  of  Calcutta,  I
 would  only  say  that  {ft  Is  high  time  that  the
 transport  problem  was  solved,  An  additional
 bridge  has  become  absolutely  imperative,
 It  is  no  use  having  grandiose  under  ground
 projects,  It  would  be  Ike  the  revolving
 tower  In  Ashoka  Hotel,  When  it  was  propo-
 sed,  we  sald  it  would  not  go  through,  Such
 a  scheme  ts  bound  to  fail,  These  people  in
 the  Government  can  never  put  it  through.
 Let  them  have  reasonable  projects  over  the
 ground  which  they  can  bulld,  If  they  could
 not  build  a  proper  circular  railway  or  the
 suburban  dispersal  line  during  the  last  two
 decades,  can  we  expect  them  to  build  an
 undergraund  metro  asin  paris  ¢  They  are
 incapable  of  it.  Let  them  think  of  reasonable
 measures  which  they  can  implement  imme-
 diately  and  which  would  be  effective,  |  have
 already  referred  to  housing.  Slum  clearance
 Is  to  be  given  great  Immportance  ee nen teeta
 (Interruptions),  Though  the  stadium  may
 have  less  priority  it  Is  also  necessary,  In
 regard  to  land  reform  they  must  have  a
 Progreesive  policy  to  distribute  surplus
 lands,  I  do  not  think  it  would  be  possible,
 even  if  they  wanted,  to  disturb  the  possession
 of  land  that  has  come  about  in  recent  times,
 You  cannot  drive  out  the  peasants  from  the
 fand  they  have  occupied.  That  is  my  feeling.
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 {Shri  8  ss.  Kotharl]
 In  conclusion  I  should  say  that  a  tre-

 mendo!  t  of  in  is  necessary
 for  West  Bengal’s  economic  regeneration.
 I  suggest  that  the  Government  must  set
 aprat  about  Rs.  80-I00  crores  every  year  for
 Calcutta,  Let  us  put  a  figure  of  80  crores  of
 Rupees  every  year.  That  money  must  be
 found  and  invested  constructively  on  good
 projects  which  are  capable  of  belng  implo-
 mented.  I  have  always  felt  that  the  Bengall
 mind  is  progressive  and  reasonable  and  we
 can  have  progress  In  West  Bengal.  The
 destructive  and  violent  acttvitles  do  not
 help  anybody,  least  of  all  the  people  of  Ben-
 gal.  They  do  not  also  help  the  nation.  These
 activities  must  be  stopped  and  the  energles
 of  the  people  must  be  directed  into  construc-
 thve  channels,

 SHRI  S.R.  DAMANI  (Sholapur)  1
 About  one  and  a  half  months  ago  the
 House  had  an  apportunity  of  discussing
 West  Bengal  when  President's  rule  was
 approved  and  the  Budget  of  West  Bengal
 was  presented  to  this  House.  This  time
 my  hon.  friend  Mr,  Indrajit  Gupta  has
 given  us  an  opportuiity  to  discuss  this
 matter  again,  I  have  listened  very  carefully
 to  his  speech.  He  ls  a  very  good  orator
 and  a  shrewd  polltician  also,  Therefore
 be  has  preseniled  his  case  well  made  it
 appear  as  if  what  he  sald  was  correct.  I
 do  not  agree  with  him,

 Firstly  he  sald  that  the  problems  of
 West  Bengal,  especially  Calcutta  had  been
 accumulating  during  the  last  twenty  years
 of  Congress  rule,  It  |  not  correct,  Dur-
 ing  those  years  Calcutta  and  West  Bengal
 had  been  developing.  How  many  indust-
 ties  were  there  in  Calcutta  aod  In  West
 Bengal  in  950  and  how  many  are  there  In
 9677  How  many  persons  were  getting
 employment  Ion  950  and  how  many  were
 getting  employment  in  9677  A  large
 umber  of  industries  had  been  established
 in  West  Bengal,  especially  in  Calcutta,
 There  bas  been  an  investment  of
 Rs,  450  crores  in  public  sector  projects,
 What  fs  the  present  condition  of  those
 projects  ?  I  shall  tell  you  afterwards.

 During  its  twenty  years  regime  the
 Congress  Government  tried  its  best  to  give
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 all  possible  facilities  for  the  development
 of  west  Bengal  and  Calcutta  in  particular.
 The  allegations  of  my  friend  are  not  correct.
 The  second  thing  he  had  sald  Is  that  the
 Congress  has  come  to  power  through  the
 President's  rule.  I  should  like  to  say
 that  the  Central  Government  had  gtven
 ample  opportunity  to  run  the  United  Front
 Government  and  only  after  it  broke  up
 under  the  force  of  clrcumstonces  tho
 Centre  had  to  impose  the  President's  rule,
 When  the  United  Front  Government  was
 formed  about  a  year  back  with  so  many
 Parties  in  it—the  majority  party  was  the
 CPM—after  two  or  three  months,  they  drew
 8  common  programme  as  to  how  they  were
 going  to  Implement  the  laws  and  {mprove
 the  conditions  of  the  people,  the  citizens,
 and  remove  al!  their  difficulties,  It  was
 very  good  to  do  so,  After  two  monhts,  how
 ever,  they  started  quarreling  ;  they  gradually
 began  to  quarrel,  The  differences  among
 them  Increased,  with  the  CPM  which  was
 the  major  party,  having  a  bigger  say,  and
 the  CPM  started  dictating  to  the  rest,  be-
 cause  they  had  the  Home  porfollo.  Every
 day,  there  were  muders,  fighting  and  quar-
 Tels.  Ultimately  what  happed  was...{t  ls  a
 record  not  only  in  the  history  of  our  coun-
 try  but  in  the  history  of  the  world  the
 Chief  Minister  of  the  same  Government  had
 to  go  on  a  hunger-strike  against  his  own
 government,  It  isa  novel  thing,  It  has
 been  done,  What  did  he  say?  I  quote
 his  words.  He  sald  that  the  Government
 of  West  Bengal  under  the  United  Front  was
 unclvilised  and  barbarous,”  These  were
 the  words  which  he  used;  he  said  that
 “only  the  law  of  the  jungle  prevalls."  These
 were  his  words  stated  by  the  Chief  Minister
 of  the  United  Front  Government  of  West
 Bengal.  All  the  other  partners  or  most  of
 the  other  partners  also  had  to  say  that  they
 were  dissatisfled  and  they  could  not  contl-
 nue-  In  such  circumstances,  the  Central
 Government  had  no  alternative  ;  they  gave
 them  a  long  rope,  and  they  wantedto  see
 that  that  government  should  continue,  But
 when  they  failed,  when  the  Chief  Minister
 said  what  I  just  now  quoted,  when  he  himself
 went  on  a  hunger-strike,  then  President's
 rule  was  Imposed.  So,  it  ls  not  the  polley
 of  the  Congress  to  impose  President's  rule
 just  to  have  control.  Therefore,  I  do  not
 agree  with  what  the  hon,  Member  over  there
 said,  I  contradict  it  and  say  that  It  was  not
 the  intention  of  the  Central  Government,
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 the  Congress  Government,  to  impose  Presi-
 dent’s  rule  just  to  have  power,

 After  President’s  rule.  what  is  happening?
 They  want  the  President  to  do  this  and  to  do
 that.  They  say  that  it  fs  the  rerponsibility  of
 theCentral  Government  ;  everything  {fs  its
 responsibility.  But  let  us  see  in  22  months’
 tule  of  the  United  Front  Government,  what
 damage  they  have  done,  and  what  progress
 they  have  achieved.  Shri  Indrajit  Gupta
 asked  what  the  Congress  Government  have
 done  in  the  last  22  years.  I  would  like  to
 ask  what  the  United  Front  regime  has  done
 in  22  months  ;  what  is  the  progress  that
 they  made  what  kind  of  law  and  order  they
 maintained,  The  hon.  Member  has  not
 sald  any  thing  about  that  ;  they  ‘say  every
 thing  has  been  done  by  Congress.  Every-
 body  knows  how  law  and  order  broke  down
 during  the  22  months  how  mapy  industries
 closed  down  and  how  many  people  became
 unemployed  and  why  further  industries  could
 not  be  established  there.  What  had  they  done?
 It  is  the  duty  of  the  State  Government  to
 maintain  law  and  order  and  to  promote  in-
 dustrialisation  and  also  see  that  people
 are  attracted  to  go  to  those  places  and
 start  industries,  It  is  the  duty  of  the
 State  Government  and  not  the  Central
 Government.  The  Central  Government  chalks
 out  the  plan,  gives  financial  assistance,  but
 to  imlement  it  and  attract  the  people  to  the
 State,  it  is  the  duty  of  the  State  Government,
 I  want  to  know  what  the  State  Government
 has  done  during  the  22  months  for  the  esta-
 blisment  of  industries,  for  creating  employ-
 ment  and  increasing  production,  During  thelr
 regime,  everything  was  destroyed  and  law
 and  order  was  greatly  affected  and  the  life
 of  the  public  became  difficult,  dangerous
 and  risky.  This  is  what  heppened  in  22
 months  under  the  reign  of  the  United  Eront
 Government  with  the  CPM  as  its  major
 partner.

 They  want  the  establisment  of  industries
 and  economic  development.  I  agree;  every
 part  of  the  country  should  develop,  Bvery
 State  should  be  developed,  but  they  should
 create  circumstances  for  development.  I  will
 give  you  the  comparative  figures  of  strikes
 and  man-days  lost  In  West  Bengal  and  fo
 other  State.  That  will  giva  a  picture  as  to
 who  are  responsible  for  bringing  about  this
 situation.  In  West  Bengal,  the  number  of
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 workmen  {nvolved  In  strikes  and  lock-outs
 6,55,040.  The  number  of  man-days  lost  in
 West  Bengal  is  97,92,036  out  of  66  lakhs,
 which  is  the  total  man-days  lost  in  the  whole
 country,  That  means,  60  per  cent  of  the  total
 man-days  have  been  lost  in  West  Bengal
 alone.  Maharashtra  {s  the  sacond  {odustrial
 State  in  the  country,  There  the  oumber  of
 man-days  lost  fs  only  72  lakhs,  as  compa-
 red  to  97  lakhs  in  West  Bengal,  which  is
 Seven  times  more  than  in  Maharashstra.  In
 Mysore,  the  total  number  of  man-days  lost
 is  only  5.48  lakhs,  Io  West  Bengal,  they
 started  instigating  the  workers,  I  have  no
 objection  to  workers  getting  reasonable  pay
 They  should  get  reasonable  pay  but  they
 should  also  give  enough  production,  maln-
 talon  discipline  and  also  take  care  of  the  plant
 and  machinery.  The  Durgapur  steel  plant  is
 Protectted  by  the  armed  forces,  because  the
 workers  damage  the  plant  and  machinery.  If
 this  is  the  fate  of  a  public  sector  project,
 you  can  imagine  what  will  happen  in  the
 private  sector,  The  private  sector  cannot
 have  the  milltary  to  protect  their  plant  and
 machinery,

 This  condition  was  created  because
 the  workers  were  instigated,  Bverything
 was  done  to  see  that  there  was  fall  in
 Production.  Most  of  the  Industries,  whether
 in  the  private  sector  or  public  sector,  have
 started  suffering  losses  and  establishment
 of  new  industries  in  that  reglon  is  stopped.
 It  fs  the  duty  of  the  trade  unions  and  the
 Politicians  not  only  to  see  that  the  workers
 get  reasonable  wages  but  also  to  see  that
 they  give  enough  production,  look  after
 the  plant  and  machinery  and  malotain  dis-
 pline  and  obey  the  mengement.  Then  only
 the  country  aod  the  State  cao  prosper.
 Otherwlse,  the  State  and  the  country  cannot
 progress,  It  is  useless  to  blame  the  Central
 Government  for  all  these  things.

 The  Central  Covernment  has  imposed
 President’s  rule  to  take  care  of  law  and
 order,  Still  things  are  alarming  there,
 Every  day  we  read  in  the  papers  that
 bombs  are  thrown  and  people  are  killed.
 This  ts  not  only  due  to  unemployment,  but
 this  {s  fatentionally  done  to  disturb  the  law
 and  order,  On  the  one  hand  they  disturb
 the  law  and  order  on  the  other  they  accuse
 the  Central  Government  for  all  these  things.
 They  want  that  the  Central  Government
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 [Shri  8.  R.  Daman!]
 should  help  Jn  the  development  of  the
 économy  of  that  State.  This  cannot  be
 done  unless  they  cooperate  and  restore  Jaw
 and  order  there,  During  these  four  or  five
 years,  many  new  Industries  have  come  up
 {on  Maharashtra  In  Poona  and  Nasik  region
 and  also  in  Mysore,  What  are  they  doing
 in  Calcutta  ?  There  is  no  safety  and  there
 is  no  discipline,  These  are  the  conditlons
 created  by  them,  Unless  they  Improve  the
 conditions,  unless  they  co-operate  in  restor-
 ing  normalcy,  the  problen  cannot  be
 solved.  I  would  say  that  at  least  for
 the  benefit  of  the  public  they  should
 change  their  attitude  and  allow  the  main-
 tenance  of  law  and  orcer  and  advise  the
 workers  to  increase  production  80  that
 they  can  get  higher  wages.

 SHRI  D.N.  PATODIA  :  Sir,  the  mover
 of  the  Resolution,  Shri  Indrajit  Gupta,  has
 high  lighted  and  well-argued  some  of  the
 economic  problems  of  West  Bangal,  for
 which  he  deserved  to  be  congratulated,  But
 I  do  pot  know  how  we  can  ever  talk  of  any
 growth  or  development  until  we  are  able  to
 create  the  necessary  climate  which  fs
 conducive  to  growth  and  development,
 To  that  extent,  I  do  fecl  that  the  arguments
 given  by  Shri  Indrajit  Gupta  were  inconclu-
 sive  and  were  somewhat  incomplete,

 As  you  know,  right  from  the  days  of
 partition  the  condition  in  the  state  of
 west  Bengal  has  been  somewhat  unfortunate
 but  from  967  onwards  the  conditions  have
 particularly  bren  very  bad,  In  the  course
 of  the  short  space  of  three  years  thls
 state  had  presidential  rule  on  three  occa
 sions,  There  has  been  one  mid-term  election
 and  there  might  be  another  mid  term
 election,  we  do  not  know  when,

 In  1970,  in  the  month  of  March,
 when  for  the  second  time  president’s  rule
 was  Imposed  in  west  Bangal,  it  was  a
 rare  occasion  and  the  people  of  west
 Bangal.  all  of  them  welcomed  it  as  If  by  the
 tmposition  of  president's  Rule  law  and  order
 will  be  restored,  the  rule  of  law  will  be
 established  ‘violence  would  be  curbed  and
 the  people  would  be  able  to  live  In  peace
 But,  unfortunately,  witnin  a  short  perlod  of
 three  months,  all  such  hopes  appear  to
 have  been  completely  belied.  Lawlessness
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 has  not,  by  any  stretch  of  imagination,  been
 reduced  and  the  way  the  Governor  is
 functioning,  the  way  he  fs  interfering  with  the
 working  of  his  officials,-and  the  way  law
 and  order  is  still  contioulng  in  lhe  same
 manner  is  it  was  previously,  the  people  of
 West  Bengal  have  started  Josing  hope,  and
 I  am  afraid  that  unless  teingh  improve  very
 shortly,  unless  some  effectlve  measures  taken
 for  Imporving  the  administration,  for  curbing
 the  violence  and  lawlessness,  ultimately  the
 people  of  West  Belgal  may  loss  falth  even
 io  President's  rule  for  ever,

 Golng  through  the  newspapers  over  the
 last  few  weeks  you  will  observe  that  not  a
 day  passes  without  your  sceing  something  or
 other  which  ids  disturbing  with  regard  to
 West  Bengal  on  the  front  page  of  It,  In  fact,
 West  Bengal  has  become  a  morning  irrltant
 for  ail  the  people  living  in  Delhi-  Sometimes
 educational  Institutions  are  attacked.  On
 One  particular  occasion  as  many  as  eleven
 examinathon  centres  were  attacked,  A
 handful  of  lawless  students  can  hold  the
 entire  educational  instltutions  to  ransom  and
 can  paralyse  the  entre  educational  system
 of  West  Bengal.  The  other  day  in  the
 Presidency  College  even  the  national  flag
 was  burnt  and  yet  It  took  24  hours  for  the
 government  to  discover  that  the  national  flag
 has  been  burnt  and  the  red  flag  has  been
 hoisted  in  its  place  and  after  another  24
 hours  they  ullimately  changed  the  flag.
 Recently,  a  police  picket,  an  army  of
 police  officers  who  were  travelling  in  a
 jeep  were  attacked  and  in  the  course  of  the
 attack  one  subinspector  was  killed  and  many
 others  were  injured,  The  situation  there  is
 such  that  even  5  employees  out  of  00  can
 paralyse  the  work  of  the  factory;  even  20
 workers  out  of  l,000  can  stop  the  work  In  a
 factory  ;  a  handful  of  lawless  students  can
 paralyse  the  work  of  the  educational
 Institutions,  The  same  is  the  condition
 with  regard  to  offices  and  factories,

 Then,  you  must  have  come  across  this
 report  In  the  newspapers  that  an  officer  was
 confined  to  one  particular  room  and  his
 head  was  shaved.  Recently,  again,  a  son  of
 Shri  Bhuvalka  who  was  previously  a  momber
 ot  Rajya  Sabha  was  dragged  out  of  his
 office  room  and  was  beaten.  When  he
 approached  the  police,  instead  of  arresting
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 and  taking  action  against  the  lawless
 element,  the  police  arrested  Shri  Bhuvalka
 himself,  It  was  at  about  mindnight  that

 bir
 great  difficulty  he  was  released  on

 Hi,

 Private  sector  and  public  sector  is  no
 More  a  discrimination  in  West  Bengal,
 Nobody  wants  to  continue  to  live  there,  No
 officer  wants  to  stay  there,  Take  the  case
 of  Durgapur  and  all  other  public  sector
 Projects  there,  Each  and  every  one  of  the
 officers—the  Minister  will  bear  me  out—has
 expressed  the  desire  that  he  ts  no  more
 Willing  to  stay  ॥  West  Bengal  and  has
 sought  a  transfer,

 Why  fs  this  condition  prevailing  ?  Why
 are  people  trying  to  get  away  from  West
 Bengai?  Nobody  would  Ilke  to  get  away
 but  nobody  would  like  to  work,  trade
 or  fnvest  in  a  humillating  and  insulting
 situation,  It  is  precisely  this  conditlon,
 this  atmosphere,  this  lawlessness,  this
 lack  of  confidence  which  compels  a  man
 to  get  away  from  West  Bengal.  What  Is
 needed  precisely  needed  to  be  done  fs  that
 you  have  to  restore  the  confidence,  the
 climate  by  maintaining  the  law  and  removing
 lawlessness.  Unless  that  Js  done,  I  am
 afrald,  nothing  is  golng  to  happen,

 In  this  climate  of  uncertainty  in  West
 Bengal,  the  Governor  had  been  functloning
 in  a  very,  very  peculiar  manner.  I  think,
 it  Is  necessary  to  make  a  small  reference
 with  regard  to  his  functioning.  Right  from
 the  very  first  day  he  started  creating  trouble
 with  regard  to  the  appointment  of  Secre-
 tarles  and  Advisers,  Even  a  few  days  back
 when  the  Cabinet  Secretary  and  the  Home
 Secretary  had  an  occasion  of  going  to
 Calcutta,  he  agaln  created  so  many  diffi-
 culties,  He  would  not  allow  any  officer
 to  function  as  the  officer  want  to  function,
 He  would  Invoive  himself  into  all  sorts  of
 arguments  and  petty  matters  and  would  see
 that  the  admInistratlon  does  not  function,
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 SHRI  NAMBIAR:  After  the  CP(M)  is
 over  now  itis  an  attack  on  the  Governor,

 SHRI  D.N.  PATODIA:  About  the
 industrial  development  of  West  Bangal.  all
 of  us  know  that  until  the  year  966  West
 Bangal  was  the  top  jodustrial  State  of  India.
 According  to  the  figures  compiled  by  the
 Government,  in  the  year  966  West  Bengal had  the  total  productive  capital  employment of  the  tune  of  Rs.  I,383  crores  iu  factories
 employing  more  than  50  persons  and
 Maharashtra  came  next  with  a_  total
 capital  employed  of  Rs,  1,240  crores,
 But  after  1966,  what  has  happend to  the  State  which  was  at  the  top  and  to  the
 city  of  Calcutta  which  was  at  the  top  handl-
 ing  the  largest  volume  of  export  and  im-
 Ports?  From  I967  onwards  due  to  the  polltl- cal  uncertainly,  lawlessness,  the  atmospher
 of  lack  of  confidence  prevailing  there, the  entire  industrial  and  production
 climate  has  completely  been  distorted.  You
 will  be  surprised  to  know  that  in  the  whole
 year  of  968  only  five  industrial  licences
 had  been  granted  in  the  State  of  West
 Bengal  because  there  was  nobody  to  apply for  licences  and  to  work  for  industrtal
 growth  and  commerce  there,

 With  regard  to  unemployment,  on
 account  of  these  very  factors  every  year  the
 incidence  of  unemployment  in  West  Bengal
 is  increasing  by  5  lakhs  to  6  lakhs  of
 persons,

 The  city  of  Calcutta  is  a  city  of
 shambles  today,  It  is  a  Shameful  situation,
 with  regard  to  sewage,  water  supply,  electric
 supply  and  the  condition  of  roads,  If  you
 move  oo  the  roads,  you  will  find  that  none
 of  the  roads  fs  under  repaira  today.

 Thao,  what  about  the  Calcutta  Corpora-
 tlon  T  It  isa  bunch  of  inefficient,  corrupt
 and  self-seeking  persons  who  are  frittering
 away  the  money  and  the  taxpayer's  wealth,
 The  the  Cal  Corporation  is
 Hquidated  the  better  It  will  be  for  the  elty

 West  Bengal  has  to  be  peamitted  to  func-
 tlon  In  the  proper  manner  without  much
 of  Interference  from  and  involvement  of  the
 Governor,  it  is  not  golng  to  function  in  that
 manner  so  long  as  this  Governor  functions
 there

 of  Calcutta  and  for  West  Bengal.  No  tax-
 payer  should  pay  taxes  to  the  Calcutta
 Corporation.  No  corporation  has  a  right
 to  demand  tax  from  the  people  when  such  Is
 the  state  of  the  e¢fffciency  of  the  Calcutta
 Corporation,
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 SHRI  H.  N.  MUKERJEE  (Calcutta
 North  East)  :  Such  fs  your  gratitude.

 SHRI  D.N,  PATODIA:  I  stand  by
 whatever  I  say,  The  Calcutta  Corporation
 functioning  is  the  most  shameful,

 SARI  NAMBIAR  :  The  Calcutta
 Corporation  is  one  of  the  biggest  Corpora-
 tions  in  India  and  that  Corporation  should
 not  be  treated  by  the  hon,  Member  in  the
 way  he  did  now,

 SHRI  0.  N,  PATODIA  ॥  The  Calcutta
 Corporation  5  an  tnstitutlon  of  which
 there  is  no  parallel  in  India,  I  bad  the
 personal  privilege  of  going  to  the  Calcutta
 Corporation  one  round  day  about  3  O'Clock
 in  the  afternoon  and  I  found  70  per  cent
 of  the  chairs  were  emply  in  the  Calcutta
 Corporation,  You  could  get  anything
 done  by  bribing  the  officers  and  the  people
 there,  The  Calcutta  Corporation  never
 cares  to  malintaln  and  develop  the  city  of
 Calcutta,  whether  it  is  sewage  or  water
 supply  or  electricity.  This  is  the  whole
 picture  of  the  Calcutta  Corporation.  So
 long  as  the  functloning  of  the  Corporation
 continues  to  be  as  itis  now,  there  is  no
 hope  of  developing  the  city  of  Calcutta,
 This  is  the  conditlon  of  the  Calautta  Cor-
 poration.  Whatever  my  friends  on  my  left
 may  say  abont  it,  It  does  not  make  any
 difference.

 With  regard  to  the  development  of  the
 लाए  of  Calcutta,  I  agree  with  most  of  the
 points  stated  by  my  hon.  friend,  Shri  Inder-
 jit  Gupta,  But  let  me  say  that  the  develop-
 ment  of  the  city  of  Calcuita  will  not  be
 possible  by  merely  passing  slogans.  It  needs
 a  huge  Investment.  It  we  really  are  serious
 about  the  development  of  Calcutta,  If  we
 Teally  are  serlous  about  solving  the  problem
 of  unemployment,  If  we  really  are  serious
 about  solving  the  problem  of  lawlessness
 for  ever,  then  the  clty  of  Calcutta  will  need
 aminimum  investment  of  Rs.  1000.  crores
 in  the  course  of  next  three  years,  Are  we
 golng  to  get  this  amount  of  Rs,  1000,  crores
 from  our  own  sources?  It  is  possible  for
 us  to  mobliise  our  own  resources  to  put  In
 that  much  amount?  Once  we  are  syre
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 within  our  minds  that  such  a  huge  amount
 {s  needed  for  the  development  of  Calcutta,
 should  we  not  seek  cooperation  from  other
 countries  who  are  prepared  to  cooperate  ?
 What  Is  wrong  in  that,  If  on  the  one  hand
 the  World  Baok  is  prepared  to  offer  help,
 they  just  shake  their  heads  and  sag,  “We
 are  not  prepared  to  take  help.”’  I  know
 the  manner  In  which  Japan  developed;  I
 koow  the  manner  in  which  Germany  develo-
 ped  under  the  Marshal  Plan  and  vartous
 Plans.  You  can  see  the  frults  of  that  to-
 day,  If  you  are  really  serlous  to  develop
 Calcutta,  to  develop  West  Bengal,  we  have
 not  only  to  mobillse  our  own  resources  but
 from  the  world  over,  from  wherever  they
 are  available.  If  we  only  pass  slogans  and
 we  say,  we  do  not  want  the  World  Bank
 help,  thls  money,  or  that  money  then  we  are
 not  serfous  about  it,  Itis  just  a  political
 slogan-mongering,  only  making  political
 gains,  nothing  beyond  that,

 The  problem  of  Calcutta,  the  problem
 of  West  Bengal,  is  very  serluus.  |  want  to
 offer  two  suggestions,  before  I  close,  for
 the  development  of  Indusirles  there.  You
 know,  the  Industrial  climate  is  very  bad
 there.  The  industrialists  are  no  more
 willing  to  go  there  and  invest  their  money,
 The  industrial  climate  has  got  to  Improve,
 B:fore  that,  you  are  not  golng  to  achievve
 anythlog  whatsover,  After  doing  that,
 firstly,  if  we  are  golng  to  treat  the  problem
 of  Calcutta  the  problem  of  West  Bengal,  as
 a  national  problem,  let  a  direction  be  given
 to  all  the  natlonalised  banks  that  for  five
 years  to  come,  with  regard  to  any  investment
 made  in  West  Bengal,  the  banks  will  offer
 Joan  at  a  lower  rate  of  Interest.  My  second
 suggestion  is  that  with  regard  to  the  setting
 up  of  industries  in  West  Bengal,  let  the  Go-
 veroment  give  Instructions  that  all  regula-
 tions,  all  prohibitory  regulations,  all  con-
 trol  regulations,  that  apply  will  not
 apply  in  West  Bengal.  Let  any-
 body  who  is  willlng  to  go  and  set  up  an
 industry  there  be  given  a  free  hand  to  set
 up  ao  industry  there,  Let  anybody  who
 wants  to  go  there  and  set  up  an  Industry
 there  be  given  a  free  hand  to  provide  em-
 ployment  and  Increase  production,

 MR,  CHAIRMAN  :  This  is  8  very  {m-
 portant  Resolution  that  we  are  discussing,
 Everybody  will  get  a  chance,  If  not  in  this
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 session,  then  In  the  mext  session,  Shri
 है,  K,  Chatterji,

 SHRI  C,K.  BHATTACHARYYA  (Ral-
 gani)  :  I  make  a  request  to  you  to  glve  me
 just  two  minutes  to  move  my  Resolution,

 7  brs.

 SHRI  KRISHNA  KUMAR  CHAT-
 TERJ{  (Howrah)t  Mr.  Chairman,  Sir,
 sandwiched  in  between  unscrupulous  caplta-
 lists  and  still  more  uncrupulous  power-hunt-
 ing  political  parties,  West  Bengal  Iles  pros-
 trate  and  Is  gasping  for  the  life,  (Jntrrup-
 tions)  Iwill  remind  my  friend  who  are
 shouting  at  me  that  when  the  Congress
 Party  was  rulling  there  for  twenty  years,  we
 gave  law  and  order  to  the  State  of  West
 Bengal,  we  allowed  the  people  of  West
 Bengal  to  live  in  peace.  and  we  gave
 Prosperity  and  progress  to  the  people  there,
 Can  anybody  deny  It  In  this  House  that  we
 could  not  provide  a  Government  to  West
 Bengal  which  was  civilised  ?  We  provided
 Weat  Bengal  with  a  Government  which
 can  be  called  civilised  and  not  like  the
 U.F.  government  which  the  Chief  Minister
 decribed  the  other  day  as  an  unclvilised
 State  that  he  was  running.  He  said,  that
 he  was  ruling  over  a  ‘barbarous  and  un-
 clvillsed  State’,  Who  brought  this  about  7
 Can  be  generate  any  growth  and  develop-
 ment  ॥  an  atmosphere  of  violence  7  [
 ask  my  friend  who  has  brought  this  resolu-
 tlon,  As  soon  as  the  President's  rule  was
 there,  the  demand  comes  that  all  kinds  of
 socio-economic  developments  should  be
 there,  schemes  should  be  taken  up  and
 executed.  -How  is  that  when  the  United
 Front  Government  was  functioning  there,
 my  friend,  Mr.  Gupta,  did  not  come  before
 this  House  with  such  a  resolution  to  create
 some  kind  of  Inspira:ion  here  in  Parliament
 so  that  we  could  have  our  say  ask  West
 Bengal  State  to  go  ahead  with  all  its  pro-
 gressive  Jand  reforms  and  tackle  the  refugee
 problems,  unemployment  and  thus  remove
 hunger  and  sorrow  7.  The  tragle  Partitloo
 brought  about  this  situation  in  this  truncat-
 ed  State  of  West  Bengal.  It  is  certainly
 the  very  cruel  gift  of  history  from  which
 West  Bengal  suffers  to-day,  Under  these

 VAISAKHA  25,  892  (SAKA)  Social  Problems  af  294
 क्र,  Bengal  (  Res.)

 Opposition  Parties  would  behave  In  a  rea-
 ponsible  manner,  You  will  agree  with  me,
 Sir,  that  no  parllamentary  democracy  can
 thrive  or  can  do  anything  to  serve  the
 country  voless  the  Opposition  Parties  behave
 in  a  responsible  manner,  After  an  Election
 when  a  Congress  Government  was  formed
 from  the  next  day  there  were  mass  proces-
 sions  and  all  kinds  of,  I  should  say,
 uolawful  activities  under  the  patronage  of
 all  the  political  Partles  who  also  fought
 elections  and  got  defeated  in  the
 elections,  In  such  condition  can  you
 expect  that  Bengal  could  progress
 and  Bengalees  could  have  a  normal  and
 Peaceful?  The  logical  end  is  to  day  the
 Nazallte  philosophy,  who  preached  in
 Bengal  violence?  Can  my  friend  from  the
 CPI,  Mr  Gupta  or  CPM  friend.  Mr  Nambi-
 ar,  deny  that  the  cult  of  violence  was
 preached  by  both  these  parties  and  orher
 parties  too?  I  am  sorry  that  the  party  which
 is  functloning  under  the  name  of  forward
 Bloc  hallowed  by  the  sanctifed  memory  of
 the  great  Netaji  Subhas  Chandra  Bose  is
 also  indulging  in  not  only  bomb-throing
 arson  and  loot  what  other  atroctles  and  I
 do  not  mention  more  because  it  may  be
 very  jarring  to  our  frlends  there.  This  cult‘
 of  violence  has  been  preached  by  them.  the
 logical  conclusion  is  thts;  that  yeu  subvert
 West  Bengal  and  uproot  the  people  from
 thelr  traditional  moorings  we  all  cherished
 so  long  in  Bengal.  You  will  recall,  Slr,  West

 sngal  was  a  prosperous  state  in  industry
 and  commerce  when  Britsher  were  there
 and  people  were  living  In  quite  abundance
 and  plenty.  Even  then  Bengal  would  not
 tolerate  deprivation  of  India  of  its  freedom
 and  Bangalees  rose  as  a  whole  motion  as  one
 man  agaiost  the  British  rule  and  died  on
 the  gallowa  and  took  cullets  on  हार  chests,

 SHRI  JYOTIRMOY  BASU  :  What  has
 his  speech  got  to  de  with  this  resolution  ?

 SHRI  D.  (४,  PATODIA  :  It  is  no  polot
 of  order,

 SHRI  KRISHNA  KUMAR  CHATTER-
 Ji;  l  am  just  giving  the  background  so
 that  the  whole  motive  behind  this  resolution
 will  be  exposed  before  the  House,  I  am
 quite  sure—I°  know  my  sober  friend,
 Mr,  Gupta  will  agree  with  me—that
 this  Jution  some  PSI  political  moilvat- conditions  we  expected  that  having  accep'

 ed  Parli  ry  de  acy  as  p  Uthcal
 weapons  for  the  development  of  Indla,  the

 lon.  Now  that  we  have  got  President  rule
 why  should  not  bring  gbout  sociorecon-
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 [Shri  Krishna  Kumar  Chatterjee]
 omic  developmedts  quickly?  As  if  by  a  ma-
 gic  wand  one  can  create  a  condition  so  that
 everybody  can  live  in  peace!  On  the  other
 hand  there  will  be  bombs,  crackers,  arms
 and  ammunition  used  tn  different  places  in
 the  name  of  agrarian  revolution.

 You  know,  Sir  the  tribal  problem  of
 West  Bangal.  Tne  tribal  people  are  very
 simple  people.  They  are  not  educated.
 They  are  not  even  Mterate  and  you  go  to
 them  and  preach  to  them  certain  things.
 they  do  not  know  the  consequences  of
 that  they  do  not  know  how  West  Bengal
 suffers  and  you  spread  the  Naxalite  philoso-
 phy  among  the  trib!  throughout  West  Ben-
 al  you  have  also  seen  how  the  students  are
 behaving  there.  Who  brought  the  teachers
 into  politics,  May  I  ask  who  brought  the
 teachers  in  the  political  turmoil  of  West
 Bengal?  Certainly,  the  gentleman  who  hus
 brought  this  resolution  fs  also  res-
 ponsible  for  that,  Who  brought  the
 students  in  the  polltical  field.  Certainly,  the
 gentleman  who  has  brought  this  resolutions
 also  responsible  for  that,  Iam  not  blam-
 {ng  anybody.  I  belong  to  a  political  party.

 I  understand  that  having  ousted  the
 Congress,  every  role  {s  good  enough  a  for
 them,  I  understand  all  this.  May  I  appeal
 to  all  polical  parties  that  if  they  have  any
 goodness  left  in  them  for  the  time  being  let
 these  political  rivalries  be  stopped  so  that  it
 fs  possible  to  bring  conditions  of  peace  in
 West  Bengal  ?  I  know  that  the  problem  of
 West  Bengal  is  huge.  Late  Dr.  Bidhan
 Chandra  Roy  once  gave  a  clarion  call  to
 all  the  political  parties  there  that  he  would
 see  that  West  Bengal  was  developed  well.
 Durgapur  Is  his  creation.  He  wanted  to
 see  that  West  Bengal  prospered,  but  nothing
 could  be  done.  It  $s  because  of  the  irres-
 possible  actions  of  opposition  parties.  We
 know  that  the  present  condition  {s  due  to
 soclo-economic  tension.  We  also  know
 that  40  to  30  lakhs  people  all-refugees-are
 homeless  and  they  are  without  food  and
 they  live  like  beasts  in  this  state.  Explosive
 condittons  are  easy  to  crente  there.  All
 theses  40  lakhs  or  50  lakhs  of  refugees  have
 no  homes  and  they  have  no  stakes  at  all.
 they  are  being  utilised  by  these  political
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 parties  for  thelr  own  ends.  The  result  fs
 that  West  Bengal  {s  in  fire  and  turmoll.

 I  thank  you  for  giving  me  time.  I
 cannot  end  my  speech  without  referring  to
 some  printed  material  about  Calcutta.  This
 is  a  material  printed  {n  968  wherein  it
 fs  stated  5

 “The  deadly  resignation  about
 Calcutta  that  the  politicians  seem
 to  share  with  the  intellectuals  and
 businessmen  was  reflected  last  year
 when  the  Calcutta  Metropolitan
 Planning  Organization,  a  body  of
 professional  optimist,  presented  a
 carefully  drawn  master  plan  for
 saving  and  developing  the  city.  Not
 many  people  in  Calcutta  thought  the
 plan  had  a  chance  of  over  being
 implemented.  Our  commentator  went
 so  far  as  to  dismiss  it  as  ‘*a  cruel  and
 unsolmly  joke.””

 I  can  assure  my  hon.  friend,  Shri  Gupta  and
 others  that  even  under  the  President’s
 Rule,  if  they  can  maintain  peace  and
 tranquillity  in  West  Bengal,  we  shal!  take
 steps  to  see  that  the  land  reforms  are
 undertakon  for  the  benefit  of  the  landless—
 the  poorer  sections  of  the  peasanty—in
 quick  time.  I  can  also  assure  them  that
 the  refugees  will  be  rehabilitated  and  that
 they  will  get  shelter,  food  and  employment.
 Give  us  time  and  we  shall  see  that  employ-
 ment  pctential  is  increased,  Give  us
 enough  time—at  least  two  years’  time—for
 this  purpose  provided  you  matntain  peace
 and  tranquillity  and  provided  there  is  no
 encouragement  to  Naxalites.  We  have  some
 of  the  brilliant  students  in  Calcutta.  But
 their  minds  are  being  vitlated.  The  result
 is  that  some  confidence  has  to  be  created
 among  them.  These  Naxalites  are  born
 out  of  the  C-P.I.  (M).  They  have  lost  their
 faith  in  their  leadership.  The  Maxalites
 are  there  not  because  they  are  angry  with  the
 Progress  made  in  the  country  but  they  are
 angry  because  of  these  politicians  who,
 in  thelr  power  huntiag,  have  demolished  all
 the  human  values  which  we  cherished  so
 long.

 It  fs  not  just  for  sentimental  reaso
 that  we  wunt  the  development  of  Calcutta.
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 It  is  a  matter  of  national  importance,
 Look  at  the  rich  hinterland  served  by
 Calcutta,  Durgapur,  Jamshedpur,  Buropur,
 the  iron  and  steel  belt  ;  then  the  industrial
 belt  round  about;  then  the  jute  and
 tea  plantations,  All  these  make  Calcutta
 a  city  and  port  of  great  Importance  catering
 to  a  vast  hinterland,  Therefore,  thé  develop-
 ment  of  Calcutta  is  a  national  problem  and
 must  be  taken  up  on  a  war  footing.  It  can
 be  done  provided  my  friends  assure  us  that
 they  will  not  create  conditions  where  no
 growth  and  development  becomes  possible.
 This  problem  must  be  approached  In  a  spirit
 of  mutual  understanding  and  |  satisfac-
 tion.

 Sol  appeal  to  all  opposition  partles
 that  they  should  co-operate  with  the  Consul-
 tathve  Committee  for  the  State,  I  appeal
 to  the  CPM  to  reconsider  thelr  decision
 not  to  serve  on  the  Consultative
 Committee,  Let  us  see  that  all  this
 Programme  that  the  Mover  has  placed  before
 us  fs  implemented  with  everybody's  co-opera-
 tion,

 SHRI  मर,  N.  MUKERJEE!  I  have
 been  Jong  enough  in  this  House  to  have
 lost  all  illusions  about  the  outcome  of  this
 kind  of  debate  and  I  have  been  thorougly
 accustomed,  If  not  entirely  reconciled,  to
 the  Indifference  of  Government  ;  particularly
 when  problems  of  West  Bengal  and  Calcutta
 are  concerned,  I  find  Ministers  sitting  with
 morose  bewilderment,  not  knowing  what
 else  to  do  because  they  have  been  commis-

 MR,  CHAIRMAIN  t  They  are
 there.

 SHRI  मे,  N.  MUKERJEE:  I  know
 somebody  Is  there.  That  you  know  just
 as  well  as  I  do.

 THE  MINISTER  OF  SUPPLY  AND
 MINISTER  OF  STATE  IN  THE  MINIS-
 TRY  OF  FINANCE  (SHRI  R.K.  KHADIL-
 KAR):  Iam  sorry  that  a  senior  member
 like  Prof,  Mukerjee  should  speak  so  dis-
 paragingly  about  the  parliamentary  institu-

 =

 SHRI  H,  N.  MUKEBRJEB  (Calcutta-
 North-East):  I  am  not  entering  into  a
 controversy,  I  donot  waste  my  time  nor
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 the  Minister's  time,  My  point  is  that  this
 fa  baseed  on  my  experlence  in  this  House
 for  a  long  nomber  of  yeare  that  when  snb-
 jects  of  this  description  are  discussed,
 Government  shows  the  utterest  klod  of
 lodifference,  and  I  am  not  going  to  stomoch
 the  Idea  of  a  Deputy  Minister  and  an  io-
 different  Minister  of  State  for  Finance
 coming  In  from  time  to  time  to  listen  to  this
 kind  of  discussion,  I  am  not  reconciled
 to  it,  but  am  accustomed  to  it.

 But  I  was  not  prepared  to  listen  to  the
 kind  of  speeches  made  by  members  of  the  rul-
 ing  party  as  well  as  by  Shri  Samar  Guha  and
 Shri  Patodla,  and  when  |  Hstened  to  them,  I
 got  an  Impresslon—and  I  was  communicat-
 Ing  it  to  my  frlend  behind,  Shri  Plloo  Mody,
 who  I  consider  a  Naxalite  In  reverse—that
 if  I  was  a  younger  man  listening  to  Shri
 Patodia  and  Shri  K.  K,  Chatterji—l  would
 not  other  it  is  a  waste  of
 time---I  would  feel  like  jolning  the  Naxalite
 Party  stralghway,

 MR,  CHAIRMAN  ;  Not  at  hia
 age,

 SHRI  H,  N.  MUKERJEE:  I  share
 with  you  that  handicap,  but  I  wish  I  could,
 I  wish  members  of  this  House  have  some
 sense  of  responsibility,  |  wish  the  kind  of
 Petty,  senseless,  idiotic  law-and-order  menta-
 lity  which  has  been  displayed  by  certain
 members  fn  this  House  in  this  debate  was
 discarded.  I  wish  they  reallse  that  in  the
 world  of  today  that  mentallty  just  would
 not  work,  I  wish  them  to  remember
 that  the  Naxalite  stir  is  a  protest  against
 the  paralysis  which  has  overtaken  our
 society.  Iwlsh  this  Government  to  take
 to  heart  the  fesson  of  what  happend  In  the
 Ashoka  Hotel,  You  cannot  even  revolve
 a  restaurant  In  a  tower  and  you  talk  about
 tevolution  in  society,  You  cannot  have  a
 fevolation  unless  you  have  some  will  for
 something  like  a  revolution  in  this  country,
 But  you  cannot  go  on  playing  with  the
 Patience  of  the  people  for  ever,  You  have
 to  be  ready  for  something  In  comparison
 with  which  the  Russian  Revolution  would
 look  like  a  tea  party,  This  is  an  old  coun-
 try,  bur  ff  this  old  country  becomes  angry
 and  indignant,  you  do  not  know  where
 things  might  go,
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 [Shri  H.  N.  Mukerjee]
 IT  am  provoked  into  making  these

 remarks  by  things  which  have  been  sald  here
 on  that  side  by  Shri  Daman!  and  on  this
 side  by  Shri  Patodia,  They  tried  to  explain
 away  the  fact  of  Congress  responsibility,
 That  ts  plain,  plain  as  anything.  After  all,
 the  figures  in  regard  to  the  decline  of  the
 West  Bengal  economy  refer  to  967,  and  the
 United  Front  Government  did  not  get  Into
 operation  tlll  the  middle  of  1967,  West
 Bengal’s  contribution  to  Indlan  industrial
 Production  fell  from  28  to  4  per  cent,  its
 Industrial  growth  rate  fell  to  2.7  per  cent
 as  against  the  all-Indja  average  of  five
 per  cent,  and  its  growth  of  loncome  fell  to  18
 per  cent  as  against  26  per  cent  for  the  whole
 of  India,

 Mr,  Damani  talks  about  nothing  having
 happened  under  the  United  Front  Govern-
 ment,  He  should  go  and  talk  to  the  jute
 workers,  tea  workers,  engineering  workers
 and  the  peasantry  of  West  Bengal  who  would
 tell  him  what  has  hoppened  during  the
 administration  of  tne  United  Front  Govern-
 ment.  Mr,  Damanl  saya  that  nearly  10,
 millloo  man-days  were  lost  In  West  Bengal
 out  of  16  milllon  man-days  lost  over  the
 whole  of  India  In  1969,  but  Mr.  Damani
 chooses  to  forget  that  wages  In  Bengal  are  a
 third  less  than  io  the  rest  of  India,

 Mr.  Patodia  went  on  talking,  but  no
 Part  of  India  has  been  so  thoroughly  explolt-
 ed  by  callous  outsiders,  forelgn  as  well  as
 Indian  outsiders,  Mr,  Patodia  would  not
 be  here  but  for  the  fact  that  he  and  his  tribe
 had  sucked  dry  much  of  the  prosperity  of
 my  part  of  the  country.  The  Birlas  are
 there,  They  have  been  gold-digging  In
 West  Bengal,  and  they  are  now  trying  to
 threaten  and  blackmail  the  people  of  not
 only  West  Bengal  but  the  whole  of  India,  by
 threating  to  go  out,  to  take  away  their
 assets,  This  kind  of  thing  is  going  on  and
 you  expect  people  to  behave  very
 gently,  to  observe  all  the  rules  of  law  and
 order,

 In  this  House  we  see  how  law  and  order
 \s  observed,  and  if  you  have  any  kind  of
 sensibility,  if  Members  of  this  House  cao
 behave  under  provocation  in  the  way  that
 they  do,  what  Js  the  expectation  In  regard
 to  our  people  who  are  sufferlog  from  day-
 to-day,  who  Ilve  in  Calcutta  in  sub-human
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 conditions,  no  only  in  Calcutta.  It  is  not
 4  purely  Calcutta  or  West  Bengal  matter,
 Everywhere  in  [odia  our  people  livc  In  sub-
 human  conditions,

 When  I  was  looking  at  my  hon.  friend
 Shri  Bajaj,  I  thought  of  Gandhiji.  Gandhi
 jl  had  safd  that  after  all  there  is  no  crime
 io  history  equal  to  the  crime  of  Imperia-
 list  exploitation  to  which  assistance  is  glyen
 by  those  who  live  jn  the  towns  and  are
 comfortable.  He  did  not  use  the  word
 bourgeois.  He  sald  that  the  British  and  the
 town-dwellers  who  sucked  dry  the  resources
 of  Indla  were  committing  a  crlme  to  which
 there  was  no  parallel  In  history.  That  crime
 continues,  and  that  crime  has  got  to  be
 controlled,  checked  and  eradicated,

 The  advantage  of  my  State  of  West
 Bengal  Is  that  we  are  not  moved  by  the
 narrow  loyaltles  of  rcliglon,  caste  or  commu.
 nity.  We  are  the  only  area  where  organisa-
 tions  like  the  Jana  Sangh,  the  Proutists  and
 God  knows  what  other  organisations  are
 emerging,  have  no  quarter  whatsoever,  They
 are  entirely  eliminated.  The  Swatantra
 Party  loses  Its  deposit.  Communal  parties
 are  po  where  In  the  picture,  That  is  our
 advantage.  If  you  want  democracy—and  the
 rullog  pariy  talks  so  hypocrliically  about
 their  devotion  to  democracy  for  the  people—
 if  you  really  mean  something,  go  aod  look
 after  an  area  like  West  Bengal  where  polltl-
 cal  consciousness  bas  advanced  to  that
 extent,  Where  we  have  polltical  disturbances,
 but  not  the  disturbances  of  the  sort  that  are
 disgracing  our  country's  civilisation  in
 Bhiwandi  and  so  many  other  places  which  I
 need  not  name,

 This  Is  the  background  In  which  we
 have  to  discuss  this  matter,  but  we  find
 petty,  trivial  political  advantage  being
 sought  to  be  taken  by  some  people,  so  many
 people.  From  Mr,  Samar  Guha  onwards,
 a  tremendous  combination  of  people  is  try-
 ing  to  take  advantage  of  this  motion.

 The  West  Bengal  people  will  look  after
 themselves,  They  will  have  their  own
 democratic  movement,  and  In  that  democra-
 tic  movement  we  are  all  together.  We  may
 be  fighting  from  time  to  to  time,  but  we
 fight  for  Ideological  reasons,  not  for  picking
 coch  other's  pocket,  We  are  fighting  for
 something  much  more  fundamental  than
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 that,  but  we  shall  combine  because  the
 interests  of  the  people  demand  that  we  have
 to  combine.  That  is  why  the  Interests  of
 West  Bengal  coincide  entirely  with  the
 interests  of  Indla,

 Calcutta  is  India’s  city  and  so  many
 unfulfilled  promises  are  there-.  My  hon,
 friend  Shrl  Khadilkar  fs  there,  I  think  he
 has  something  to  do  with  Finance.  There
 is  this  string  of  unfulfilled  promises  over
 West  Bengal.  The  decislon  was’  taken  In
 966  about  the  second  bridge  in  Calcutta,
 It  has  been  hanging  fire;  nothing  has  beeo
 done,  I  have  no  time  to  explain  In  detail
 Ithlok,  Sir,  that  you  were  a  Member  of
 Parllament  when  Mr.  S,  K,  Pattl  was  the
 Railway  Minister  and  there  was  a  talk  of
 actreular  Railway,  It  still  circulates,  We
 are  told  {ft  is  not  circular,  but  it  is  zig-zag
 and  that  the  schem:  may  not  come  up,
 Shri  S.  K,  Patil  told  years  ago  when  he  was
 the  Transport  Minister-—Mr.  Bhattacharyya
 would  remember—that  there  would  be  a
 Calcutta—Asansol  express  way,  That  Is  no
 where  to  be  seen,  Only  a  part  of  It  was
 constructed  and  thrown  to  the  dogs  or  who-
 ever  it  might  bz.  You  are  golng  to  see
 what  Is  going  to  happen  to  Farraka  barrage.
 There  is  no  river  tralning  schem2  in  op:ra-
 tlon,  Nothing  Is  being  done,  Farraka
 would  not  supply  water  enough  to  save  the
 Calcutta  port,  Mr.  Patodla  and  other  should
 know  all  about  it.  They  are  playing
 with  fire  ;  They  are  playing  with  the
 patience  of  the  people.  In  regard  to
 smaller  things  which  the  people  want—the
 stadium  in  Calcutta  has  become  a  joke,
 there  are  such  things  as  the  utilisation  of
 city,  waste  and  refuse  In  the  open  drains  for
 making  fertilizers.  As  you  go  from  the
 alrport  to  any  city  [n  India  you  get  8  stench
 because  of  the  open  drains.  You  can  utilise
 that  city  waste  for  the  purpose  of  manu-
 facturing  fertilzier  and  so  on,  This  has  been
 before  the  Planolng  Commission  for  as  long
 as  I  can  remember,  I  have  been  a  member  of
 some  sort  of  Consultative  committee  of  the
 planoing  Commission  and  have  heard  about
 the  project  Pankajalakshmi,  so  that  they
 could  get  something  out  of  this  Panka  which
 is  mud  nothing  happened.  There  are  unemp-
 loyed  engineers  in  West  Bengal.  If  you  get  the
 electrification  scheme  working  you  can  have
 the  employed  engineers  working  in  Bengal.
 Mr,  Patodia  has  the  gumpiion  to  say  that
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 the  Calcutta  Corporation  fs  a  rotten  lostitu>
 tlon  and  so  on  and  therefore  some  busy  bodY
 from  his  community  of  experts  or  God  know3
 what  some  busy  body  from  Delhi  should  go
 and  take  over  the  Calcutta  Corporation...  Is
 that  the  idea?  What  is  the  idea  hee
 (Unterruption).  Our  people  are  our  peo-
 ple  with  thelr  faults  and  their  vistues.  There-
 fore  something  has  to  be  done  and  done  by
 and  for  them,  If  you  mobilles  the  enthu-
 siasm  of  the  the  people,  If  you  get  the
 resources  of  the  people  together  if  you  call
 upon  all  the  unemployed  engineers  to  from
 cooperatives,  you  can  improve  Calcutta  in  no
 tlme,  provided  you  had  Imagination,  But
 there  Is  no  imagination  anywhere  to  b:  seen
 in  the  horizon  as  far  as  this  country  Is  con-
 cerned.  The  way  in  which  the  Members  of
 the  ruling  party  have  spoken  in  this  de-
 bate—It  fs  peculiar  thing  and  I  am  not  go-
 ing  to  stomach  this  sort  of  thing  merely  be-
 cause  we  consider  them  to  be  the  lesser  evil
 compared  to  the  excrescence  on  this  sfde..,
 (interruption).  Wf  this  4s  the  attitude  in
 regard  to  the  problem  of  Weit  Bengal  and
 the  problem  of  Calcutta  It  is  a  differnt
 matter,  You  talk  about  law  aod  order;  go
 and  set.le  the  law  and  order  problem,  You
 do  not  settle  the  problem:  of  the  people  but
 to  talk  about  the  law  and  order  problem.
 You  go  and  try  to  live  with  the  people;
 day  by  day  and  hour  by  hour  you
 can  go  through  the  psychological
 disturbance  which  everybody  In  Calcutta
 and  West  Bengal  is  experlensing,  It  ls  more
 or  less  the  same  experience  else  where  too.
 But  Calcutta  has  become  the  world’s  worst
 urban  conglomeration  ‘Tt  has  become  a  blot
 on  the  world’s  landscape.  It  ts  a  city  of
 which  we  have  been  proud;  Calcutta  is  a
 ety  which  many  of  us  love  even  now  with
 all  its  faults.  Could  we  allow  It  to  fall  to
 peices  ?  The  fall  of  Calcutta  would  mean
 the  fall  of  the  entire  country  and  if  this
 Government  does  not  wate  up  to  that  fact
 to  hell  with  this  Government;  people  would
 then  know  you,  Ifa  forest  is  burat  down  a
 new  forest  will  come  up,  People  would
 know  how  to  set  about  it,  But  if  that  is  the
 contingency  that  you  think  of,  adopt
 all  your  law  and  order  mechanism  that  you
 can  thivk  of;  go  a  head  with  It;  and
 declare  war  on  the  people  and  thelr  fateresta,
 If  that  is  the  Government’s  policy,  If  that  fs
 the  deduction  to  be  made  from  the  specches
 of  the  spokesman  belonging  to  the  Govern-
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 (Shri  प्र,  N.  Mukerjee]
 ment  party,  I  tremble  for  the  future  of  my
 country,  That  is  why  I  feel  so  muuh  about
 this  kind  of  speech  by  the  Patodias  and
 other  people  who  have  not  even  a  sense  of
 gratitude  to  ao  area  of  this  country  on  which
 they  have  been  dependent  for  their  suste-
 nance,  for  the  kind  of  affluence  and  luxury
 in  which  they  are  flaunting  thelr  virtues
 today.  If  they  have  not  even  this  measure  of
 human  decency,  then  people  will  rise;  they
 will  know  who  their  enemies  are;  People  are
 recognising  now  thelr  enemies  a  great  deal
 better,  The  Naxalities  will  have  no  better
 recruiting  sergeants  than  the  Patodias  and
 K.  K,  Chatterjees,  I  would  advise  them  to
 address  meetings  in  Calcutta,  and  I  hope  to

 bet  largh  crowds  and  let  them  talk  the  way
 they  did  today;  they  will  recrult  members
 for  the  Naxalite  party.  If  this  is  the  way
 this  Government  wants  to  go,  nobody  can
 help  them,  That  is  why  I  support  the  reso-
 lution  but  as  I  sald  I  have  no  tllustons  about
 what  fs  going  to  happen.  Nothing  ts  golng
 to  happen,  Nothing  is  mzant  seriously  in
 this  country.  No  attempt  ts  made  to  improve
 matters;--I  am  concluding;—I  wish  they
 had  the  tmagination  to  do  something  better,
 That  is  why  I  say  this  is  a  very  serious
 matter  requiring  a  kind  of  consideration
 which  has  not  been  given.  This  Government
 from  the  speeches  of  its  spokesmen,  {s  {o
 capable  of  doing  anything  good,  That  Is
 why  I  support  the  resolution  of  my  bon,
 friend,  Shri  Indrajit  Gupta,  and  I  wish  some
 thing  good  comes  out  of  it;  but  I  am  doubt-
 ful.  (Interruption)

 SHRI  D.  N,  PATODIA  #  Sir,  I  only
 wish  that  the  old  man  would  not  have  lost
 his  balance  of  mind.

 SOME  HON.  MEMBERS  rose

 SHRI  NAMBIAR  :  Sir,  the  Speaker  sald
 that  there  will  be  a  statement  about  the
 strike  in  the  Southern  Railway,  and  it  was
 intended  to  be  done  today.  The  hon,  Deputy
 Minister  here.  He  should  tell  us  what  is
 happening.

 MR,  CHAIRMAN:  I  cannot  at  this
 stage  Interrupt  the  proceedings,
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 SHRI  PILOO  MODY  (Godhra)  1  I  do
 not  understand  why  he  considers  us  to  be
 greater  evils  than  they.

 THE  MINISTER  OF  PARLIA-
 MENTARY  AFFAIRS  AND  SHIPPING
 AND  TRANSPORT  (SHRI  RAGHU
 RAMAIABH)  Because  we  are  smarter,

 SHRI  SARDAR  AMJAD  ALI
 (Basirhat)  ॥  Mr,  Chairman,  Sir,  I  rise  to
 speak  a  few  words  on  the  resolution  moved
 by  my  Hon'ble  friend,  Shri  Indrajit  Gupta,
 At  this  time  of  my  maiden  speech,  although
 I  cannot  paint  a  very  good  picture  of  my
 State,  yet  I  feel  it  a  great  pride  for  me  that
 in  this  august  House  of  our  democracy.  in
 this  august  House  of  our  great  nation,  I  am
 trylng  to  impress  upon  the  Government  of
 India  the  problems,  the  deficiencies,  and  the
 deformities  from  which  my  State  {fs
 now  suffering,  At  the  same  time,
 it  is  matter  of  pride  for  me  to  express
 our  sincere  hope,  our  sincere  desire,
 that  we  should  at  least  have  the  mercy,  and
 pity,  from  the  Government  here,  in  order
 that  our  State  may  from  its  present  stagnant
 State,  make  headway  in  the  economic  and
 social  sphere  and  also  in  the  political
 atmosphere  and  iife.

 Sir,  at  this  time,  we  were  having  so  many
 discussions  and  all  of  them  from  the  s{de  of
 the  ruling  Congress  sald  veisy  loudly  that
 the  deformities  of  West  Bengal  were  because
 of  the  United  Front  reglme.  Mr.  K.  K,
 Chatterji  was  impressing  upon  this  House
 that  in  the  last  22  months  of  the  united
 front  regime,  the  total  econymy  of  West
 Bengal  has  been  completely  ruined,  Sir,  at
 this  hour  we  have  the  opportuntty  to  have
 the  report  of  the  Fifth  Finance  Commission
 before  us,  Having  gone  into  that  report,  and
 the  allocation  made  by  the  Fifth  Finance
 Commission,  let  us  discuss  and  try  to  see  as
 to  who  fs  responsible  for  the  deficlencles  and
 deformities  and  under-development  of  that
 particular  State.

 I  appeal  to  the  Government  of  India  to
 look  into  the  non-Plan  revenue  gap  of  the
 State  of  West  Bengal.  As  per  the  recom-
 mendattons  of  the  Fifth  Finance  Commtsston,
 Weat  Bengal  would  get  during  196%70  to
 ‘1974.75  a  total  sum  of  Rs.  296.64  crores  as
 Its  share  of  the  central  taxes,  In  addition,
 according  to  articte  275  (a)  of  the  Corti-
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 tutlon,  this  State  js  getting  another  sum  of
 Rs.  72,62  crores.  In  all,  it  gets  Rs.  369.26
 crores  for  its  development,

 17.31  brs.

 [Mr.  Depury-Speaker  in  the  chair)

 The  Finance  Commission  has  dealth  with
 thls  point  and  said  that  the  additional  sum
 paid  would  go  to  bridge  up  the  non-plan
 revenue  gap  of  the  State.  The  total  finan-
 clal  assistance  as  recommended  by  the
 Fifth  Finance  Commission  is  not  certaloly
 golog  to  bridge  up  the  non-plan  revenue  gap
 of  the  State,  because  the  Fifth  Finance
 Commission  has  taken  {nto  consideration
 that  it  is  giving  an  additional  grant-in-ald
 Rs,  34  crores  per  month  more  than  what
 had  been  granted  by  the  Fourth  Finance
 Commission.  As  the  same  time,  it  has  to
 be  seen  that  the  Hability  of  the  West  Ben-
 gal  Government  has  now  Increased  to  the
 eatent  of  Rs,  53  crores  per  year  only  because
 of  the  enhanced  dearness  allowances,  etc.
 elven  to  the  Government  employees,  There-
 fore,  this  argument  of  the  Finance  Commls-
 sion  that  they  are  giving  Rs,  34  crores  per
 month  as  additional  sum  more  than  what
 was  granted  by  the  Fourth  Finance  Comi-
 mission  and  this  would  bridge  the  non-plan
 revenue  gap  of  the  State  is  not  correct,

 We  talk  of  development.  Definitely
 development  is  a  criterlon  that  can  be  taken
 only  when  there  Is  adequate  assistance  from
 the  Union  Government.  We  must  admit  that
 in  a  federal  structure,  ft  is  the  duty  of  the
 centre  to  consider  the  flnancla)  position  and
 the  problems  of  the  States  and  give  adequate
 financial  assistance  to  the  States  to  develop
 their  economy.  But  we  do  not  find  that  the
 same  treatment  has  been  glven  by  the
 Finance  Commission  with  regard  to  the
 problems  of  West  Bengal.  After  the  Finance
 Commission's  devolution,  let  us  compase  the
 position  of  West  Bengal  with  other  states,
 Bihar  ts  getting  Rs,  199.46  crores  of  surplus,
 Gujarat  Rs,  ‘158.99,  Haryana  Rs,  79,88
 crores,  Madhya  Pradesh  Rs,  5.09  crores,
 Maharashtra  Rs.  49.29  crores,  Punjab  Rs,
 7.22  crores  and  U,  P,  Rs,  280.87  crores,
 In  all,  these  seven  States  are  having  a  surplus
 ‘of  Rs,  1270.80,  crores  while  certain  other
 Srates  Including  Weat  Benga!  are  left  with
 a  large  deficit,  How  can  this  State  make  any
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 headway  and  solve  its  problems  if  its  non
 plan  revenue  gap  is  not  bridged  7?  Only
 those  States  which  are  left  with  surplus  can
 augment  thelr  planning  outlays,  They  alone
 can  augment  their  plan  outlays  during  the
 Fourth  Plan.  But  in  respect  of  West  Bengal
 this  picture  is  not  there,

 Let  us  see  what  has  been  the  effect  of
 the  recommendations  of  the  Fifth  Finance
 Commission,  It  appears  from  Table  No.  2
 of  the  booklet  published  by  the  Planning
 Commission  about  the  revised  outlay  of  the
 Five  Year  Plan  that  West  Bengal  will  have
 a  total  plan  outlay  of  Rs,  322,50,  crores,  The
 following  are  the  comparative  figures  for
 the  other  S:ates—Bihar  Rs,  44.60  crores,
 Gujarat  Rs.  450.20  crores,  Madhya  Pradesh
 Rs.  356.00  crores,  Maharashtra  Rs,  8Il  80
 crores  and  so  on,  We  know  that  the  Finance
 Minister  will  give  us  a  reply  that  only  those
 States  which  can  have  mobilisation  of  their
 own  resources  will  be  able  to  augment  out-
 lays  In  their  Plans,  But  experience  showa,
 facts  show  that  the  States  which  have  been
 given  much  more  financial  asslatance  from
 the  Centre  could  alone  agument  thelr  plans.
 But  in  the  case  of  West  Bengal  we  find  a
 completely  different  picture,

 Then,  agaln,  what  ts  the  position  of
 industries  In  West  Bengal?  [  Can  give  you
 the  statistics,  Io  recent  years,  only  in  one
 district,  Howrah  district  32l  engineering
 factories  have  been  closed,  and  they  have
 been  closed  not  because  there  was  any
 restless  agitation  by  the  labourers,  not
 because  there  were  gherraos,  but  the
 bare  and  naked  fact  is  that  these
 factories  were  closed  for  want  of  raw
 materials,  for  want  of  iron,  copper,  brass
 or  tin.  If  32l  factories  were  closed  in  one
 district  alone,  as  -my  hon.  friend,  Shri
 Chatterjee  says,  how  can  we  expect  that  the
 law  and  order  problem  would  be  solved  ?
 If  your  young  friends  have  nothing  to  look
 to  their  future,  if  they  have  no  hope  of
 gettlog  employment  in  the  near  future,
 they  become  restless  and  commit  certain
 things  in  their  youthful  exuberance,  Due  to
 thelr  mental  reaction  to  their  frustration,
 they  may  commit  certain  nefarious  and
 anti-social!  activities,  I  think  we  should
 condemn  ft,  At  the  same  time,  we  should
 try  to  see  that  their  problems  are  solved,
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 [Shri  Sardar  Amjad  All]
 Then,  let  us  see  what  is  the  policy  of

 the  government  in  the  matter  of  grantlog
 licences  to  the  Industries  In  my  State,  In
 967  we  find  8.32  lakhs  of  people  were
 worklog  In  5,658  registered  companies,  In
 968  the  corresponding  figures  were  8.7
 lakhs  and  5.737,  Although  the  oumber  of
 Tegistered  companies  has  increased,  the
 employment  has  decreased.  It  is  in  this
 perspective  we  have  to  judge  the  agitation
 that  we  are  now  witnessing  in  West  Bengal.

 I  think  in  this  matter  a  solution  by  way
 of  police  administration  Is  not  an  adequate
 solution,  If  we  cannot  develop  the  State,
 if  we  cannot  make  any  provislon  for  the
 employment  of  these  youths,  in  that  event,
 whatever  good  we  may  say  will  not  have  any
 efftect  upon  them

 Regarding  the  Issulng  of  lcences,  while
 in  1967-68,  48  licencss  were  issued  for  new
 fodustries,  in  968-69,  only  34  licences  were
 given  for  the  State  of  West  Bengal.  In
 agriculture,  again,  we  find  that  out  of  I.35
 crore  acres  only  35  lakh  acres  are  irrigated.
 Irrigation  is  another  problem  in  West
 Bengal.  We  had  an  opportunity  of  meeting
 the  Irrigation  Minister  in  a  conference  of
 all  the  MPs  representing  West  Bengal
 summoned  by  him  the  other  day,  Belng  the
 chairman  of  that  conference  the  Irrigatlon
 Minister  issued  a  statement  from  which  we
 flod  that  In  I3  months  they  have  dug  only
 nine  deep  tubewells.  Where  you  have  dug
 tubewells  you  could  not  reach  electricity
 and  where  you  have  given  electricity,  the
 necessary  velocity  of  electricity  is  not  there.
 These  are  the  kinds  of  thiags  now  prevailing
 in  West  Bengal.

 The  problem  of  the  landless  peasantry
 bas  been  very  much  thrashed  fo  this  House
 on  different  occasions  and  I  am  not  going
 to  say  anything  about  it.  But  from  these
 aspects  |  must  say  that  the  State  of  West
 Bzngal  Is  on  the  verge  of  an  explosion,  It
 has  been  said  many  times  in  this  House
 that  West  Bengal  is  a  problem  State,  But
 only  for  the  sake  of  argument  we  should
 not  say  that  it  is  aproblem  State,  The
 problems  have  got  to  be  analysed  and
 judged  with  due  sincerity  if  we  want  to  save
 the  State,  because  it  is  a  strategic  State
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 where  any  explosion  would  cause  a  serious
 Teactlon  all  through  the  federation  and
 the  Union,  That  is  way  at  the  outset,
 at  the  very  first  moment  of  my
 speech,  with  a  sincere  heart  and  desire  I
 Must  expect  of  the  Union  Government  that
 the  problem  would  be  judged,  Let  West
 Bengal  live  so  that  the  Union  of  India  will
 live.

 With  these  words.  Mr,  Deputy-Speaker,
 I  must  thank  and  congratulate  the  House,
 the  Members,  the  Chair  and  my  nobel
 Friends  in  the  Treasury  Benches,  for  giving
 me  an  opportunity  to  disclose  my  heart,

 MR,  DEPUTY-SPEAKER  |  This
 discussion  will  continue  on  the  next
 occasion,

 SHRI  JYOTIRMOY  BASU  Not  one
 of  us  belonging  to  the  CP  (M)  has  had  a
 change.  That  puts  us  io  a  very  awkward
 position.

 MR.  DEPUTY-SPEAKER  :  I  know  but
 there  are  the  limitatlons  of  time.

 SHRI  J,  M.  BISWAS  In  the  Purulla
 and  Bankura  Districts  of  West  Bengal  14
 people  have  died  for  want  of  food  There
 is  a  severe  famine  and  drought  in  that  area,
 We  are  discussing  West  B:ngal  when  in  that
 Partof  West  Bengal  people  are  dying.
 Therefore  T  want  one  minute  of  your  time,
 If  the  Howse  |  kept  fo  the  dark  on  thls
 polnt,  It  will  be  an  Injustice  to  me.  Tam
 a  representative  from  that  area,

 MR.  DEPUTY-SPEAKER  ;  You  will
 have  your  chance  oext  time.

 SHRI  J.M.  BISWAS:  Thank  you
 very  much  but  I  wanted  to  bring  to  the
 notice  of  Government  through  you  that  on
 the  8  I  along  with  two  other  Members  of
 Parliament  an  resorting  to  a  dharna  at  the
 house  of  the  Prim:  Minister  regarding  our
 demands  for  alleviating  the  conditlon  of
 people  In  Purulla  and  Bankura.

 MR,  DEPUTY-SPEAKER  :  We  wili
 now  take  up  the  Half-an-hour  Discusslon,


